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2. Issue not1ce to the

w.

o)

“Netes of the Registri .| Date Order of the Tribunal

_ l' 07 05. 0C!39 Heard Mr. A. Khalique, learned
ah poicition s in form ccgunsel appearing for the Applicant and Mr.
ist .. ¥ 7 s WS, e
:{ o ' 5. .Kgngkan  Das, learned Addl. Standmg

cdinsel appearing for the Union of India (to
whom .a copy of this O.A. has already been
&Qpphed ) and perused the naterlals placed

ory record.

rejjuiring them to file their Written_statément

by 25% June 20C9.

Pendency of thls case shall not stand

|
rg the way of the Respondents to consider

tHfe case of the Applicant to be taken to

Gtade-D Estabhshment of Postal Depar tment
49 . Send copies of this order to }the
' Apphcant and ‘to the Respondents (along with

ngtices) and free copies of this 01de1 be

sLipphed to the learned counsel appear mg for

b(%th the parties (% '
- : ’ }M.R.Mohanty)

§ : Vice-Chairman
: :

lngl

Respondents

I
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parties. No written statement has yet been
Lal Y . L .

filed by the Respondents. : .

Call on 06.08.2009 awaiting written

statement from the Respondents.

bend copies - of .this order to rhe_

g "Resp‘gndemﬂ in_the addreas given in the

Ongmai Apphrahon

— o,
. «

(M.R. Mohanty)’

Vice-Chairman-~

./
K

2467, 06.08.2009 Call fhid_matter on 09.09.3009

e e e TR /8 6‘« 4«96’3 along Wlﬂl 0.A. No.83 of 20009.
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o | |
‘M M D/Na. 3LUS /534 77',bb,

““ f J)aw 3o b- @?

\ mq [
* AN 4 écﬂ/

5 809
o W %M A

be filed in course of the' dcy Thof shound be

\ done only after serving a copy of the wn’rfenr

statement on  MrAKhdlique, leamned

counsel for the Applicant.

Cail this matter on 09.10.2009

- awaiting rejoinder from the Applicant.

. (M.R.N}%Zémyj

Vice-Chairman

Mémber (A)
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‘address given in the

already been filed by the Respondents.
Subject to legal pleas to be examined at
the time of final hearing, this case is
adfnitted and set for hearing on
08.12.2009.

Send copies of this order to the
Applicant and the Respondents, in the
O.A.. Applicant
shall remain free to file rejoinder well
before the date fixed.

Call this matter on 08.12.2009 for

A . Day )
- . hearing.
Sevd Lo AU
omd MWM v Vice-Chairman
' | 8.1;2.09 Applicant claims compassionate
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appointment based on order dated 11.11.09
whereby on the recommendation of Circle
Chief

General, Assam Circle had approved her case

Selection Committee, Postmaster
for such appointment under relaxation of
normal recruitment rules. In the selection fist for
PA/SA/Postman/Mail Guard dated 22.11.1999
her name appears at SINo.1 under Group D
cadre. Ultimately she was appointed as “GDS”
vide order dated 30.10.2008.

The . contention raised by the
Respondents is that there was no vacancy in
Group ‘D’ at that time under relaxation quota.
She was inifially engaged on ddily wage basis
and ultimately absorbed as GDS. Vide reply
para 2 of the witten statement it has been

stated that : “only one candidate at SLNo.1

Coid] -
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81209 = from the wditing Isit was oppé’%ed :
permcnenﬂy against vacant post of Group D
vide SSRM Memo NoBZI?/W/Ch-V dated

21.6.2001 in pursuance of CO Guwohch

Sl R o No Staff/16-Misc/o7 dated 66200H "
STy B e e Tt No detdqils of such ccndudoﬂes who had‘-
T ENTT RS « o+ o« '+ been appointed on 21.6.2001  have been
et et e L o ‘provided by the respondents. The claim of the '
o ~ .' ~.tree Tapplicant is that her name appeared at SI.No.1

<+ 1 . of the approved list and therefore. she wds_‘-l_
‘7 L S MU LLTNETR RS NI PR legally enfitled to get preference on other
N A P “‘ccndidates)w‘hiéh has been denied without .
ST ... -any jus’riﬁccﬁpn. Leqrned counse! for the
| .. . .applicant drew our attention to appointment
. order of Sri G.CRoy & Smt Parbati Das who
had been appointed in Group D cadre vide
order dated 2/8" June 2005. In' other words
| respondem‘s con’ren’non that there was no
vqconcy in-Group D does not appear to be
oy . o correct. o o
On consnderatson of the matter | f'nd<
that there is no proper consideration and such »
pi‘ea‘ raised seems to an attempt to misleqd
. the Tribunal. On one hand, the respondents
ho\?e not submitted the detdils of candidates
who had’ “been - ’oppo’inted‘r vide
communication, dated 21.6,2001 and on the
other ;u‘ind they have appointed aforeécid
| two persons\m Group D in June 2005 ogamsf
' ?he vacancies of the yeor 2003~2004 though
' they were considered by the Circle Selechon

-

Cognmlﬂee meehng of which was held on in
2008; while the cppli‘cont was considered prior
toitin November 1999. \ |

~ Let specific dffidavit be fled by
reséonsible officer not below the rank - of
Director Postal Services highlighting details of
voeoncies, which arose in Group D cadte.‘
since 1999, the manner in which the same o
were filed. All appointment letters should be

placed on record vis-&vis date of application

‘ | | | ~ | | | Coril
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). 8.12.09 and the dates when they were rel:ommendr '
hx‘) | by the Circle Selection Committee. Thns shall be 2
K, Do ' done within a period of 3 weeks from today. __,.“
¢ l i, G’AA bo List on 11.1.2010.
Aot fo U ;‘ Doslmadl. Copy of this order be sent to Chief
Céwvw\.d/ Mo Cirale : Postmaster General, Assam Circle, Guwahati-
'(911>7 -1,V UNK wwx. _ by post for cqmpiiance of the order.
. ‘ : 4‘-}
% . {Mukesh Ki. Gupta)
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| A case '\w/g—’ 1912010 Judgment  pronounced in  open
_ Court.- Kept in =~ separate sheets.

o heandmg o
' Application is dismissed. No costs.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

oooooooooooo

0O.A. No. 79 of 2009.

DATE OF DECISION: 19-01-2010.

Smt Naremai Bordoloi :
.................................... et JAPPlicant /s

Mr A. Khaieque -
vvieee..... Advocates for the

Applicant/s
-Versus —
Union of India & Ors. | |
........................................................................... Respondent/s
Mr K. Das, Addl. C.G.S.C '
........................................................................ Advocate for the
' Respondent/s

THE HON’BLE MR MUKESH KUMAR GUPTA, MEMBER (J)
THE HON'BLE MR MADAN KUMAR CHATURVEDI,MEMBER(A)

1.  Whether reporters of local newspapers may be allowed to see
. the judgment ? Yes/N _

2.  Whether to be referred to the Reporter or not ? Yes/

3. Whether their Lordships wish to see the fair copy of the
judgment ? | YeS/No




CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH, GUWAHATI :

O.A. No.79 of 2009

DATE OF DECISION : THIS IS THE \"Ci ‘TH DAY OF JANUARY, 2010.

THE HON'BLE MR MUKESH KUMAR GUPTA, MEMBER ()
THE HON'BLE MR MADAN KUMAR CHATURVEDT, MEMBER (A)

Smt Naremai Bordoloi

Wife of late Babul Bordoloi

Presently working as Gramin Dak Sevak
Under Superinendent of Post Offices (RMS)
Guwahati

A resident of village Bowalguri

(Tupgaon), P.O. Barchila,

District Marigaon, Assam cer ... .Applicant
By Advocate Mr A. Khaleque

- Versus —
1.  Union of India

represented by the Secretary to

the Govt. of India, Deptt. of Posts,

New Delhi- 110001.

2. The Chief Post Master General,
Assam Circle, Guwahati-781001.

3. The Senior Supdt. of RM.S. :
Guwahati Division, Guwahati-781001.  .......Reepondents

By Advocate Shri K. Das, Addl. C.G.S.C.
ORDER

MR MADAN KUMAR CHATURVEDI, MEMBER (A)

By this O.A applicant makes a request to issue direction to
the respondents to appoint/absorb the applicant in regular Group D
post, by considering the length of her service in the department.
2. We have heard rival submissions. The applicant’s husband
Shri Babul Bordoloi worked as a Mailman under Senior Record Officer,

R.M.S at Chaparmukh in Guwahati Division. He died in harneXThﬁe

2



applicant applied for a job on compassionate ground, as she had no

other source of livelihood after the demise of her hﬁsband. Case of the |

applicant was considered for appointment in Group D post vide order
dated 22.11.99 passed by respondent No.2. Though the name of the
applicant was approved for appointment she was not appointed in a
Group D post but she was employed as a daily rated worker under
Respondent No.3 as no vacancy in Group D was existing. The name of
the applicant was kept in the waiting list. Thereafter applicant made
several representations requesting the respondents to absorb her in
Group D post. It was alleged that though the name of the applicant was
kept in waiting list in the year 1999 till 2009 she was not given
appointmént. |

3. Mr K.Das, learned Addl. C.G.S.C appearing for the
respondents submitted before us that the applicant could not be
absorbed as there was no vacancy of Group D. Mr Das by way of
affidavit placed before us yearwise vacancies of Group D since 1999 in

R.M.S Guwahati Division which is as under :

Year | Total vacancy Vacancy on compassionate ground
(6% of total vacancy)

1999 | 4 0.2=Nil

2000 | 6 0.3=Nil

200117 0.35=Nil

2002 | 9 0.45=Nil

2003 | 37 1.85=2

2004 |17 0.85=1

2005 | 46 s T 2.3=

2006 | 42 2.1=2

2007 | 54 2.7=3

2008 | 57 2.85=3

4. It was further submitted that the position of applicant was

at serial 9/11. Only one candidate at S1.No.1 from the waiting list was

appointed permanently against the vacant post of Group D vide order

/
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dated 21.6.2001. Thereafter, no approval was received to fill up the
vacant post of Group D on compassionate ground. It was .further
pointed out that the applicant gave her consent on 21.2.2002 to work
against GDS post, when the wait list was dispensed wifh.

5. We have noted that in the circle 47 candidates from Group
D cadre were approved between 7.12.93 to 11.11.1999. They were kept
in the waiting list for compassionate appointment. It was felt that the
chance of absorption of these approved candidates in the waiting list
against vacancies available within 5% ceiling of direct recruitment
quota was remote. To mitigéte hardship it was decided to consider such
wait listed candidates for vacant post of Gramin Dak Sevak subject to

their willingness and eligibility. Vide order dated 23.10.08 applicant

was appointed as GDS Mailman with effect from 25.10.08.

6. We have taken into consideration the entire conspectus of |
the case. It is palpable from the perusal of factual details that applicant
could not be absorbed due to non avajlaBih'ty of vacant Group D post.
She consented for being appointed as GDS on 21.2.2002 when the wait
list was dispensed with. Ultimately she was appointed as GDS. In our
opinion no injustice is caused to the applicant. She could not be
absorbed in regular Group D post due to some valid reasons. No

interference is required in the matter. O.A stands dismissed. No costs.

»g,‘? %‘L
(MUKESH KUMAR GUPTA)
JUDICIAL MEMBER
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O.A. NO. 79 /09
smt, Noremal Bordloi ----~Applicant

-V&~

Union of India & Others----Respondent.

SYNOPSTS

The Ipplicant’s husband sri Bubul Bordoloi worked

under the regpondent No. 3 a3 mailman ond he died wvhile

he was in service. The applicant applied for a joblto
maintain her famil@on compaszionate ground. The applicant's
prayer wag considered by the authority and she was selected

for appointment in a Group-D Post on 22.11.99. However the

gpplicant was not immediately oppointed as there was no
vacancy of Group-D Post. The regpondent No.3 in their letter
informed that ghe will be abgorbed az an when vacancy arises,

and scniority of the candidate will be maintained as per date

- of receipts of their application. The applicant vide letter

dated 10.2.2000 waz directed work against leave vacancy/vacant

post £ill they are regularly alloted to the Unit. But in fact
the applicant was engaged asz a daily rated worker and she wags
working till 29.10.08 from 30.10.09 the gpplicant was directed

il
work as GeD.S. employee and now ghe iz working as a GeD.S.

employee. The from the date of her selection (on 22.11.99 )
till this date a large number of Group~-D vacancies arosed

and thoge vacancies were filled up by the persons who applied
much later than the applicant. The applicont submitted a good
number of repregentation before the authorities to absorb her

in a regular Group-D Post but for last 10 years her case hag

not been congidered.
The applicant prays that respondent may be directed to
gppoint her in a regular Group-D Post as per their letter.

. bﬁud/\ﬁi
23. 4.09 -
( 2 . Khaliga)
Advocate.
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gmt. Noremal Bordsloi ------Applicant

0.Ae NO. 77 /09,

-Vi=

Union of India
& OLhQLS —wwwmemmma=a Respondent.

LIST OF DATES

- ,. e

T TS

22; 11.99 s Applicant wag solected for ppointment in a
Group=D poate

10.2.2000 3 Applicant was dlrected to work against Leave
vacancy/vacant post till ghe iz regulandly
alloted in the office.

20.3.2001 s| Applicant zubmitted reprosentation to absorb in

100 12. 20043

1o 242006 3

3.8, 2006 $
17,12, 200%
7.11.2008s

regular Group~D poat.

30,10. 2008 s Applicant was directed work a3z G.D.S. omployece.
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Central Administrative Tribunal Act, 1985,

0.A. NO. ;Z? /09

FILING SLIPp

INDEX

Particulars Page

Petition with verificatien 1l to 8
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Advocate,
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GUWAHATI :

( AN APPLICATICN UNDER SECTIN 19 OF

J

THE CBNTRAL ADMINISTRATIVE TRIBJNAL ACT)

7 7 /09

0.A. NO.

Smti Naremai Bardeloi,

Wife of late Babul Bardoloi,
presently working as Gramin Dak Sevak
under Supdt. of Post Offices.(HWS),
Guwahati,

a resident of village Bowalguri
(Tupgaon), P.O.Barchilg, District-

Marigaon, Assam,

cee ' PETLTIQNER
- Vversus =

l. Union of India,
represented by the Secretary to

the Govt.of India, Deptt. of Pests,

New-Delhi, PIN 110001,—

2. The Chief Post Master General,
Assam'Circle, Guwahati~781001, "
3. The Sénidg_Supdt.of.BmM.S.

_Guwahati Divn, Gawahati, PIN-781001,~

oo RESPONDENTS

k

IN THE CENTRAL ADMINISTRATIVE TRIBINAL : GUWAHATI BENCH 3
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Particulars of the Order afainst which the

application is made :

The application is made against the following
Order s= '

i) Non impieméntation of Order No,B=2/7/17/
G-V dated 22,11,1999

pPassed by Chief Post Master General,
Assam Circle, Guwahati on 22,11,1999,

i1) Implementation of appointment o rder

of petiticner on compassionate grounds, and |

for giving temporary status to the applicang
as she has completed 3 years as casual worker,

Jurisdiction of the Tribupal 3

The petitioner declares that the subject matter
against which he wants redressal is within the
jurisdiction of this Tribunal as the petiticner
and the main respondents against whom the relief
is sought are within the jurisdictioh of this
Honfple Tribunal.

g;mitation' s

The applicant further declares that the appli-

~cation is within the limitation prescribed

under section 21 of the Central Administrative
Tribunal Act,

contd .. 3 .
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Facts of the case :

(1) The applicant's husband, Sri Babul
Bordoloi worked as a Mailman under Senior

Record Officer, R.M.S, at Qxapamukh under
Guwahati Division and died while in service,
S————

(2) The applicant applied for a job before

the authorities as she has no other source of

‘1ivelihood after the death of her husband,

(3) The applicant's case was considered for
appointment in a Group -~D post vide order No,
B=2/7/17/Ch=V dt, 22,11.99 péssed by the res=-
pondent Ne, 2. |

(Copy of the said order is enclosed

herewith and marked as Annexure-"A"),

(4) The applicant thougn appreved for appoint-
ment in a'Gr@Qp-D post, she was not appointed

in a Group~D post, but she was directed to

work as a daily rated worker under the Respon-

dent No.3, cn the plea that there were no

vacancy of Group~D post and‘her name was kegé?

(Copy of the order dated 10,2,2000 is

enclosed as Annexure="B"),

contd ... 4
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4. (5) That although the name of ‘theapplicant

was kept in the waiting list since 1999, fer
aﬁpointment of Graup-D post she has not appointed
though a large number of vacancies of Group=D
employees were filled up by the Respondents from
1999 te 2009,

4, (6) The applicant from the year, 2001 to this
day made numercus representations before the
respondents requesting them to absorb hexr with
Group-D post, but her prayér was not considered
thaugh large number of Grcup=-*D' vacancy was |

filled up.

(Copy of the representations are enclosed

as Annexures=C-1 te C-§).

4 (7) That the applicant begs to submit that the
respondents directed her to work as G.D.employee
under Asstt, Supdt, of Rly Mail Service at Guwa-
hati on and from 30.11,2008 and sincethen she is
working as G.D.S. employee.

(pr of the order dated 30.11.2008 is

enclos@d as Annexure=*'D*,)

4, (8) That the applicant begs to state that the
respondent have failed to keep their commitment

that she will be absorbed as and when vacancy of

Nevza ey gwé\gxa,}' '- ' | contd ... 5
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 Group=D post arises and inflict Tt Injustice
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scheme

6.
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to her by not cofjsidering her case, élthough largd
number of vacancies arose and those were fillwd

in last 9 years,

(9) The applicant begs to state that the
respondent acted moét arbitrarily by not appoint-
ing her in a regular Group~D post and tock a discri=-
minatory attitude towards the applicant., |

GROUNDS FOR _RELIEF WITH LEGAL PROVI SIONS :

(i) The act of respondent (not absorbing the
applicant on a Group=D post) violates the rights
under Article 16 of the Constitution of India.

(ii) Thet the act of respondent appointing persons
came much later.than the case of the applicant is
against the principle of natural justice and the
applicant has a right to get preference as she
appliéed much earlier and as declared by their select-
ion letter dated 22.11.99

(ii1) That as per the circular issued by the res-
pondent vide No,45-95/87-SPB.1 dated 12,4.,1991 (a
giving temporary status to casual labourer) the \
applicant is entitled to get temporary status of
a Group=D employee as she had completed more than .

three years of continuous service as casual worker,

DETA LS OF RBMEDIES EXHAUSTED 3

The applicant declares that she availed of all the

. remedies available t¢ her under the relevant rules;

contd ..
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MATTER NOT PENDING BEFORE ANY OTHER OQURTS

The applicant declares that the matter regarding
the appointment/absorbtion of the applicant on
compassionate ground has not been made to any
other Court of law or any other authority or

any other Bench of the Tribunal. The applicant
further declares that the present petition is
specifically fer appointment on compassionate

ground,

RELIEF SOUGHT

The rdspondents may be directed to appoknt/
absorb the applicant in a regular Graup-D post,

considering her length of service in the Department.

IN TERIM _ORDER IF PRAYED FOR

No Interim Order is prayed for.

Particulars of Bank draft in respect of appli=-

caticn Fee No, of I.P.O. s 69F 251227
© E4F 35122
b E 999) 86

Name of issuing Post Office : Guwahati G,P.0.

Date of Issue of Postal Order ll"#'zyvﬂ

post Office at which payable ¢ Gawahati G,P.O.

(1) Copy of Ofder datdd 22.11.99 appointing the

applicant in a Group-D post.

contd ... 7
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Copy of order dated 10.2,2000 directing the .
~.
applicant to work in as a daily rated worker ™ .

till the vacancy of Group~D post arises,
CdpieS of representations .dated 3.8,06,
10012004. 1.2.06, 308.06 and 70.11006 filed

by the applicant.

Copy of representation dated :17,12,2007
and. .4, 11,5008,

-contd ... 8
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VERIFICATION

I, smti Naremal Berdeloi, wife of late Babul Bordoloi,

aged about 40 years, by feligion Hindu, a resident of

village Tupgacn, P.O. Bor Chila, District Morigacn,

Assam do hereby solemnly affirm and verify that the

statements made in the application  at:paragraphs

4.1 to 4,7 are true to my knowledge and those made in

- paragraphs 4.8 to 4.9 are believe to be true on legal

advice and that I have not suppressed any material facts,

And I sign this verification on thigl9th

day affﬂ#@£ 2009 at Guwahati,

“@@V\/\Qﬁ-& Mﬂ/z

SIGNATURE
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;i,” DEPARTYENT OF POST3S INDJA - - DR
0/0 THE SEaTOR SUPERTNTENDENT b i 208 BBy 7atror .

. %1, the HRO RMS 'GH' Dn‘w.G'uwav @Wﬁ‘i‘%“wm- R
2. Thé'Supervisor-(Mail'Sec)-RMé 'Cﬁ} Dn;“Guwa%ati;l ;
3-4. The SRO Chaparmukh/Tezpur.. ‘ Y -

Cﬂ/\f'\b'w? G RM, ' ‘ coﬁ%d...Z. '

" appreyed.candidates any right for immediate ansorptioh

: 'aggsﬁissias per existing rules governing the recruitie
Siaer‘rllcxation'of normal rules and:.also agcording

L o D . _ ' ——
No. Be2/7/17/Ch-V, Dated at Guwahatizl the ‘ 22nd Nov'ﬁgffi
Sub tr--. Compasionate dppointmént undér FEYARSEIDH BF . i wn

normal rules..

Ref :- CO Guwahati letter No 3taff/16-Misc/97.dtd. 11.11.99:
=z , recrer o ' , o

| With reference to the CC Gywabati letter No.cited . @

abeye, it. is intimated that,the following anblicante of ‘the

degeased employees of RMS 'GH' Dn have bheen anproved fori
appsimtment by the Chief Post M.ster General, Assam Circl

‘Guwahatd under relaxation of mnormal pcruitment rules i
Postmam/ Mail Gudrd and Group ‘D! cadres. It is furthe

elapified that the said approval does hot -aonfer upon:t

their appoaintment 'will be subject to_availab ilityv of i}

¥ AP

28 pep-the date of receint of the applicati?
Posemam/ Mailguard cadre ~ Name of the | |
N : ‘decegsed emplioyee e

el R B PETOVON S > ~ DS ..‘_ ;

R i e e b G G e o
’ .

. 5 3inod Bordélai Late ¥usum Ch.
Lo ord B ' Oordolai Ex-LSG SA

1RO RMZ Guwahati.

, Sunil Ch, Dey
Subhash Dey Late © ‘ "
2, swi o Y Zx SG 1M FRO RMS .

Guwahati. s

3, M;ss ninita Baishya Late Kandarpa Baishva Daughter S
T | EX-SG 1M HRO RMS R

‘Guwahati. .

' 'Late Mani Ram 3oro =~ Daughter’

Ex-SG *M HRO RMS : -

Guwahati..

4. Sméi Anu BoOro

<

R -5 S R VS RIS TP S UGPRULE SR A PR

Eé 4 Naremail Bordolai Late ©Babul Ch.
mt'ic’? =W pordolai, EX MM
- ' . SRO Chaparmmkkh

Ch. Boro Late Bula Ram Bors
2 Sr# Atal . Ex SG ‘MM HRO GuwakWati.
Late Kartik Medhi
Ex-5A SRO North
Pakhimpur.

1

+4

3. Mrs. Manju Medhi
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Tbe =Dp11cat10n of Sri Arun Kr. Brahma son
~f Late Kameswar Brahma Ex HSG II SRO- Ranmia was -

rejected, hv th2:circle selectxon committee.
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DEPARTMENT OF FOST3 IHDIA - e okt
/ % v 2.2 GSenier Superintendent RMS 'GH' Dn, Guwahati - 1. e

To
) Smti, Naremai Bardolei. , 5'Q5WQIEI‘ AL
\/ a a Ch. . : ik dhunail
/e Late Babul Ch B;;Gziﬁi Central Administrativs Tiun:
SEC Chaparmukh, F
» . 29 pop 003
2) sri atul Ch, BRere. - B
s/e Lete Bula Ram Bere. N gwgﬁgg -
3) Smti. Manju Meéhi, | = S
w/e Late Kartik Medhi, - o= T
EX.5a7, 5SRO NMerth Lakhimpur, 9
Ne.B=-2/7/17/Ch-V. Date& Guwahati-1 the 1G.2,2006. ;
|
Suk: - Cempassienate sppeintment under rclaxation ef nermal el

rule of appwéueé candidates of Group 'D' cadre. -

. The abeve neted candidates whe have been approved as .
Group ‘D' cadre vide C.0. Suwahsti letter Bo.staff/16-mise/97 &te
11,11,99 &nd awaiting regular ebscrptien in the department is herelby
ordered te be engaged ac3inst leave vacancy/ vacant pest till they
are regularly allotted te i)e units under relaxation vacancy on the 5¥
Clear under standing that they will not claim any sSenierity/ pay etc, !

Senier Superintendent
RMS 'GH' Dn, Guwahati-l,

Copy teo :~ 3

1. The HRO RMS 'Git' Dn, Guwahzti fer infermation & n/a.

2. The Supvr HRO(M) RMS 'GH' 4,, ... a'’ “e. Julermnllen. o 2 is
rWquested teo engage serial no.l and 2 against leave vacancy/vacant
posts. :

3. The SRO ? RMS 'GH' Dn, Tezpur fer infermatien. He will engage the
candidates at SL Be.3 on leave vacanoy/vicant poests,

4-%. IR! GHE~-2nd Sub “n, Rangia/ ASRM(P) Guwahati for infermation.

6-7, 0/C & spare,

s —
" ‘Senior Superintendent
RMS 'GH' Dn, Guwahati-1,
Yok ok ok ¥ ¥ : }5
" i
B L | ;!

T
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To .
' 29 ppm 2008
The Senior Superintendent, RM3 *GH' Dn. .
Sub s Prayer for observation in Group ‘D! Post.

Respected siir,

With due respect I beg to state that I have been
selected by the Circle authority for appointment in the
post of group *D' under compassionate ground vide C.D,
NGe B=2/7/17 CheV dt.27.11.99 under RS *GH' Dn. post
due to non availability of post/vacancy at that time.

I had not been appcinted, rather kept in the wait list
and temporarily alloted to work as daily wage basises
under HRO (M ) Guwahati.

That sir, during last 5 years several group ‘D!
post become vacant due to retirement and death of several
group 'D' staff under this division and these post are

still lying vacant.

That sir, in the above circumstances I beg before
you kindness to appoint in one of the vacant post and
seve my family and oblige thereby.

with respected,
Yours faithfully,

sd/=- Nareynad Oovdadir
ﬁ/o Late Babul Ch. Bordoloi’

Dt. Guwahati vill.Tupgaon, P.O.Gakhajua,

10.12.04 Dist.Morigaon (Assam)

Pin. 782142

G

P
E“”_W@J;‘Q
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To A
The Superintendent ; J
) ’, - (ﬂ% ﬁ mﬁl’{s
HMS GH Dn, Guwahati=781001 '\_, GuwahanBenah
ub : Prayer for absorbtion in Group *D' Post

Dated Guwahati the 1.2,2006
Respedted sir,

With due respect, I beg to state that I been
selected by the Circle authority fog appointment in
the post of Gr.'D*' under compassionate ground vide
00 NooB-2/7/17/CheV dt. 27,1.99 under RMS *GH Dn Post,
Due to non-availability of post/vacanty at that time,

‘I had not been appoknted, rather kept in the waiting

list and temporarily, alloted to work as daily wage
basis under HRO (Mails), Guwahati,

That sizx, during last 6 years several Group ‘D!
posts bacome vacant due to retirement of death of
several Gr.'D! Staff under this Division and these

posts are still lying vacant,

That sir, in the above circumstances I beg before
you kindly to appoint me in one of the vacant post end
save my family and oblige thereby.

With respect,
Yours faithfully,

SA/- Mbs, Naremai Bardoloei,
W/o Late Babul Ch. Bordolai
vill, Tupgaen, P.O.Gakhajua

Dated Guwahati Dist.Marigaon (Assam)

L. 2. 2006 Pin=-782142

“ed (o O
by iy
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The Senior Superintendent, _ o o
‘RoMe S. Guwahati Division, - 2.9 PR 2003
Guwahati-l. o S

Respected Sir,

this Department 1eaving me with my 1itt1e child in thp

5 LLw"mei B@lm

" Dated Guwiahati the a-g-—August 2C06.

.

Sub3: Abgorbtion as regulafvﬁreup Dncffic;al.undqgg};-'
RS Guﬁahati Division, Guwahati. ‘

I have the honcur to state that my husband 1ate Bﬁbul
Ch.Bordoloi was expired on October, 11983 while work” f5

—
alone. That $ir, I have no shelter on myown dynesty. I,a@

living ih'a'ren*ed hous e with my wch11d.

That Sir, lhave agplied for appointment me as regular,
Group'D' official in this Departmeqt. The honourable C. p.m G..

hssam Circle pleaseo enough to approve me for appoint me as

Group D official vide his memo No. ataff/lé-&isc./97 dated
11.11.99. Unfortunately the order ‘was not effected for want § 
of Group’ D' vacency. I could not. be absorveAin regular Grbup

‘0 post at-thatatlme-

" However; honourable SSEM Guwahati Division.Guwahati

is kind enough to ellow me to work with HRO(M) Guwahati as

ly wage ba is against leave vacancy. Understanding tha

4__-———"

"1 will be sbsorbed in regular post as and when- theré wil

vacancy arise of Group-~D posts vide Govt.Amemo No.Bz/7/

Ch~V dated 10.2. 2002. That Sir since then I “am working onﬁ_Gf-"

'v——‘—‘———‘

daily wage basis &t Guwahsti Fms But Sir ‘n the present

contd..;é
wﬁ““
WC?
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situation it s not possible on my part tb
family ,:ggiding in a rented house at Guwshati.

‘ . ~. .
- . ~.

I therefore farvently request ydur'kind'honour\to'l>
" look into the matter. and consider my ‘case: sympathetically*

so that I amnable to absorb as Group-D ‘regular employee for

wrich act of your kino consideration I shall remain. ever

pray.

Yours faithfully,

m Nwzww\cu Bo)tdoim .

o ( Naramai Bordol@i)
L D/ GUWAHATI RMS.

>
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The Chief Post Master General
Assam Circle, Guwahati-1,

Through the Sr{Dupdt.of Post Oftices,

e s : : T d&:;zf,«\
R.M.3, Guwahati Divn, Guwahati. QJWA‘ 1 B

Sub H Absorbtion on Group-*D® Post or giv1ng
temporary status as Group=D employee as
per Govt.Circular No.45-95/87-SPB-I
dated 12.4. 91,

i

Sir,

Most humbly and respectfully, 1 beg to state that
I was selected for appointment in a Group~D post and due
to non-availability cf the Post I was was directed to
work as Casual Worker under Sr, Supdt.of post Office,
ReM. S, Guwahati aand as per your order dated 10.2.2000.
—
That six fron 10.2.2000 W

—~————

I am entitled to get temporary status of a Group=D
employee as 1 have completed 3 years continuous service

as casual worker.

I now thereford request you kindly to cansider
my case and give me temporary status of Group=D employee
and pay the pay and allowances as payable to a Group=D

employee till I am absorbed in a permanent Group—=D poste

I earnestly hOpe that this time you will be kind

to me and pay the pay and allowances of a Group-D employee

from the date of entitlement of temporary status.
yYours faithfully,

Sd/- Naremai Bordolei,

Xd [ 2 bA Casual worker

e~y
:tvww‘

Under R.M.S,Quwahati.
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o | | | 7-11-08

The Chief Post Master Ganeral
Aggam (Cirelgyuauhati-1,

* Through The Sr.3updt RMS
Guwahatt Div,Guwahati-1,

Sub 3= Compassionate appointment of approuad candidata, in
Group '0' Cadre. )

el = Lotter No,8-2/17/Che=V dated 22/11/94 and S
@ﬂ
AMS3,Ghty Divn Letter datsd 10/2/2000.

3ir, _ S
With peforence ta ths abavc guoted la ttar in
above subject, 1 bog to state that 1 was approwed f‘ T

Lo

appointment on 11/11/39 on compassiosnate ground in G:QUp-'D'
A s—— W
Cadre vide lotter dated 22/11/99 but I was appoihtad due
A
to non avallability of posts, Howswcr vi.da lo ttor dated

10/2/2000 it was ordered that I should be ongaged agai-wt
loave vasamcy/vacant poat till I am appoin ted in a regular
vacaney,

That as pr the aforesaid order I was ongaged on a
~aily rated basis and 1 was working as dally ratod worker
upto 30/10/08 and on 30/10/08 | was dirccted to join as

P/,ﬁ_—r—»—ifﬁ%@%ﬁ under HRJ, RAI3,'GHY Diwn oguhati, That Sir as

I have no 3ource of income I um compzllad t7 do whataver
uork the authority ordor me to do,

That Sir, | beg to drac your kind attention that I
wa3 3glectad in Group-'d' post and due to non availality of
post 1 was engagasd as daily ratsd @ worker with the undape

dtanding that 1l ghall be absorbed in a rogular uroup='d' Post
as and when vacancy arisca, I further beg t state that from
Jdvembar, 1393 till today vacancy of large numbcrs of Group='D!
Post arised and a good number 5f peooples appointed after my

3clagction but my case was not conaidgraed.vuring these years
'—\/M
1 made several ropraesentation hut till today my case h.o not
cansiderad,

i nouw tihgerefors roqusst your honour kindly to absorb

me in a regular Group-'0' Post as per the celeoction datsed
11/11/89 ( copy of the abave lettors arc onclosed)

Yours faithfully,
f —
{ SMTL NARUMAL BUROULUL)

& \M /0 Hiu(iiail) Gauhatie1,

Vist.Kamrup,A33am,

T e AL T T ol i @~ g i e e e
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File in Court on,,.@%,. ?/

O ¢
Court Officet. -
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1CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH

Original Application No. 79 of 2009

Applicant

CéhiralAdministraﬁveTribunal Mrs Noromai Bordoloi
J
5 -Vs-
O o ser g N
' \;\ Union of India & Others_ Respondents
Guwahati Ben
c
INDEX
Sl. Particulars Annexure | Page
No. No.
1. Written Statement |—<€
2. Verification q
3. Photo copy of the CO Guwahati letter A
No.Staff/(16-Misc)/97 dated 11.11.99 issued (0 ~t&
by APMG for O/o the CPMG@G, Guwahati
4. | Photo copy of Office Order No.B-2/7/17/Ch-V B 16
dated 22.11.99 issued by SSRM/GH !
5. | Photo copy of engagement of the Applicant C
vide office No. B-2/7/17/Ch-V dated Ct
10.02.2000
6 Photo copy of the CO Guwahati letter D
No.Staff/16-RLG/88/Pt dated 14.08.2001 1g-23
7 Photo copy of the Office Memo E
No.B.20/GDS/PF dated 23.10.08 A
% Filed by
Kommam Q.
q-a-
Kankan Das
. Addl. C.GS.C
Central Administrative Tribunal

Guwahati Bench. -




on behalf of all the ReSpondémsa. |

IN ‘THE MATTER OF :

Wm

V.

Written staternent submitted by the Respondents No.

WRITLEN STATEMENT

- The humble aﬁswering 1espondents
submit their written stateinent as
folkyws

1.a) Tmtlwm&«oiwﬁm

Rom Lak sge obmd §9 wonkusng A% gnuwﬂmg@u ,@«@WM

R st

YT == S ioey
o

P ek DA T

O
‘ 7,9 P M
é o
Cheg
{Q THE CENTRAL ADMINISTRATIVE TRIBUNAL \ J\\S
¥ GUWAHATI BENCH 1 O~
: ‘ ’ /é c&)eé
Centtal Adminis\traiive?ribunait ' ' IN THE‘MATI‘ER OF : § (F
e F29ma
o
| - Original Application, NO.79)2000_, < 3%
1o SEP ooy | | $
Guwahat' Bench Sdd Nom mai Bordoloi - <
JARTET Tt v JApplicant
.= Versus ~
Union of India & Ors.
.....c.Respondents
AND -

b - W]

[ORE TIA PO TH ;,‘Ql‘ir‘ ugcd@m
Q3w

Nﬁ‘ R ‘"l', i,

and Respondents No. . ( E;) in the above case and I have gone through

& copy of the application served on me and have understood the contents
fhereofi Save and except whatever is speciSically admitted in the written
statement, the contentions and statements made in the application may
be deemed to héve been denied, 1 am ceﬁxpetent and authorized to file
the statement on behalf of all the respondents. | | |

®) The application is filed unjust and unsustainable both in

facts and in law.
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/
{c) That any action taken by the respondents was not stigmatic
and some were for the sake of pubhc interest and it cannot be said that

the decision taken by the respondents against the applicants had

suffered fiom vice of illegality,
2. That the answering respondents before giving the parawise

reply would like to give the brief history of the case which may he treated
as part of the written statement.

Smit Naremai Bordoloi wife of late Babul Chandra. Bordolox,

Ex MM SRO Chaparmukh was appmved in Group ‘D’ cadre under

relexation of normal rccmitmem rules vide CC Guwahati mcx%
No. Sm}f/ 16-Misc /97 dated 11,11.99. But the said approval does r:ft

confer upon. the approved candidaics any 1ight for inmediate absorptidn

%

as that appointinent was subject to availability of vacancies.

As there was no vacaacy of vap ‘D’ at that time undcr

—

relaxation quota, uo formal order for permanent absorptxcn against the
Group ‘D’ post waes received fiom CO Guwahati Smt Bordoloi was
engaged. agaiust leave vacaucy/vacent post on daily wages basis till she
was regulaily aflotted to Units under the rcloxation vacancy. Smt
Bordolri was waiting for permanent absorption with other candidates
. e .
and her positicn was at SL 9/11 which was communicated to CO
Guwahati wita reference to their letter No. Stafff 16-Misc/98 dated

30.6.2000.

m/g;b/ one CBDdida&__gt__Sl_Iﬁ_Qs 1_from_ the waiting list_was

appomted permanently against vacant post of Gmup ‘D’ vide SSRM |

]
i

Memo No.B-2/7/ 17[(‘hf-V datcd 21.06.2001 in pursuancc of CO

Guwahati No. stafff 16-Miscf97 datexl 0600200?/
\y
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Guwaha BE#E&W’.' no ‘approval was received from CO

g-Comzaittee fo £ll up the vacant post of group ‘D’

post on comipassionate ground.

CO Guwahati vide lcttsx No. Staﬂ‘/ 16 -Rlg/88/pt. dated -

© 14.08.200% intimated to all Divisional Head of Assam Circle that since
Directorate in consultaion with Department of Personnel and Training
had issued instruction to d.iscontmue the waztmg list of approved

candlda.ﬁcs and wait listed candidates ior compaesmnatc appointment

had been dispensed with, chance of absarptton of tho S appmv'edt

ceiling of Direct Recrvitment quota was remote.

As such s  per instruction: of the Directorate conveyed v

candidates in SA{ MG/ Group ‘D’ Ca.dre were offered vide this office letter
of thc same no. dated 4.9.2002 m bc abwrbed in GDS vacancies with
this undermkmg that, with acceptance of GDS_posts they would have no
further claim for appointment on any special comnsideration against
regular Dcpmtmentm vacancies and that they would have to take their
tum as per p"vsent Departmen?al Policy for GDS in the matter of their
:appom‘tmmt agnist further Dtspmmntal vacancies.
. Ac@mﬂmglv 7 c*mdxdatm were ahsorbed egninst 7 vacant
| pmt of GDS with eﬁ"act from 04.07. 2007 according to seniority in the
wait list as pcxj their undertaking. Smt Nammm Bordoloi gave her
Wﬂ!iﬁgﬁess datéd 21.02.2002 to work against GDS post. But due to non
availability of more vacant post of GDS, Smt Bomoloi wmth ot.hcr
cand;idgates"ﬁad. been working on -dafly wagc basis. |
| Subseqnently when vacancy in GDS amsc Smt Bordoloi was

absorbad as GDS w.e.f 30 10. 2008 as per hcr Willmgness[ undertakmg

P—-

candidates in. the waiting list egainst vacancics available within ngé:

E

said CO Guwahsti’ lettei dated  14.8.2001, wait listed appmvcd)?
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3. PARA WISE REPLY : Guwahati Bench

That with fegard to the statements-mife h-1 (i) of
the Original Applicaﬁon the answering respondents beg to state that the
order vide No.B-Z’/l7] 17/ Ch-V date 22.11.99 was issued by SSRM/GH in
accordance with CO Gﬁwahati letter No.Stafff/ 16-Misc/97 dated
11.11.99 wherein Smt Bordoloi was approved for appointment in Group
‘D’ cadre under relaxation of normal recruitment rules subject to
availability of vacancies as per existing relaxation of normal rules and % g
also according to seniority as per that of receipt of the applications of the % g ;g 3
candidates. As there was no zelaxaﬁon vacancies vacancies of Gr ‘D’ g g-l";’ gé
that time, Smt Bordoloi could not have been appointed against regula E ‘f"%, w: j
Group ‘D’ post and she was enlisted in the waiting list. g T :’;

Photo copies of CO Guwahati letter No.Staff/ 16-Mbc/97 %j
dated 11.11.09 issued by APMG Staff for Ofo CPMG, Guwahati and =X
order vide No.B-2/7/17/Ch.V dated 22.11.99 was issued by SSRM/GH
are annexed herewith as Annexures ‘A’ & ‘B’ respectively. : 2
4. That with regard to the statements made in paragraph 1 (ii) §
of thc application the smswering respondents beg to state that Smt

Bordoloi was engaged on dmly__gge basis on_ 10 2.2000. In view of

Directorate’s letter No.45-95/87-SPB-1 dated 12.04.1991 she could not
[————

. o X e aenfret .
be given temporary status since Temporary Station was cenfirmed on the

casual labourers who were in the employment as on 29.11.1989 and who

completed 240 days. Smt Bordoloi worked as daily wage worker only

w.e.f. 10.02.2000. Thus temporary status is not applicable to Smt
Bordoloi.

Photo copies of the engagement office order No. B-
2]7/17/Ch-V dated 10.2.2060 is annexed herewith and marked as
Annexure ‘C’ series.
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per CO/GH letter No.Staff/ 16-RLG/88/pt dated 14.08.2001 wait listed

Central AdministrativeTribunai{ = .
W %3 wenafTe e &,
YV )
d 5 1 SFP 7000 .
S. | That with regard to the statcmcn\{ts madde,in: paragmph 2 jof
Z :T = 'T’""%"
the Ongmal Application the answering respondents-beg to staf?that
since there was no vacant post of Gr. D on nelax}atlon gmund at that |
'::S-:'_‘:i‘—‘fr =~ .
time, the applicant Smt Bordolol could not be appointed in regular Gr. D
post.
6. That with regard to the statements made in paragraphs 3,
4 G, G, 6, 7, 8, 9, 100) G of the application the answering g
respondents beg to state that thcy -do not admit anything. ‘ % - F g
: )
S Y
7. That with regard to the statements made in paragraph 4(3) %‘ ?‘é‘ ¥ 23
| | 39
the Original Application the answering respondents beg to state that th% oY s
AL ;?4 ;: -
applicant’s case was approved for appomtment in Gr ‘D’ cadre subject to E E
availability of vacancles as c;wd .in para No. 1{i}. As there was no 2 _3;'

relaxation vacancy at t_hat.ﬁme, Smt Bordoloi could not be appointed

against regular GrD post but; was in the wamng list at SL No. 9/11. As -

candidates were asked to give willingness to be absorbed in GDS
vacancies. She gave her willingness to work in GDS. As there was
vacant post of GDS at that time éhe could not have been absorbed in

e

CpES R oy
N ‘

GDS at that time and was cngaged as GDS w.e. f 30 10 2008 when

L e

Photo copies of the CO/GH letter No.Staff/ 16-RLR/88/Pt

dated 14.08.2001 and Office Memorandum No.B-20/GDS/PF dated

23.10.08 are annexed herewith as Annexures ‘D’ & ‘E’ series.

8.  ‘That with regard to the statements made in paragraph 4(4) of
the Original Application the answering respondents beg to state that m
view of the CO Guv.'r‘ahati order vide No. Stafff16-Misc/97 dated

11.11.1999 Smt Bordoloi was directed to work as daily rated worker due
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‘Cel‘ifaf I\dr’"'i Daine L, arnEd
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TR .
to non availability of relaxation vacncies. Sincé'm"ait list of caﬂdlda

e g e e

e veTalcn @merera |

.,...a'

S was

dispenced with w.c. £ 08. 02 2001 in view of Dte’s letter No.24-1/2001-

SPB-1 dated 06.07.2001 wait listed candidates were offered GDS posts to

be engaged against vacancy available.

\///9. That with regard to the statements made in paragraphs 4 (5)

K the Original Application the answering respondents beg to state that

during 2001, only one céndidatc at SL No.l1 from the wait list was

regularly absorbed in Gr. D post against relaxation vacancy. Wait listed [}

candxdatcs were offered GDS post to be engaged. Smt Bordoloi gave hcr

wﬂhngness to be absor‘bed as GDS. She could not be engaged in GDS

since there was no vacancy at that time and when vacancy arose she wa§

engaged as GDS w.e.f 30.10.2008.

]

10. That with regard to the statements made in paragraphs 4 (6)

of the Original Application the answering respondents beg to state that

‘her case could not be considered since there was no vacant post of Gr.

"D’ at that time and she was waiting in the waiting list at SL9/11. But

the v&aiﬁng list was dispensed with w.e.f. 06-02-2001 vide Directorate’s

letter cited above in para 8 of this reply.

11. That with n:gand to the statements made in paragraphs 4 (7)

of thc'Original Application the answering respondents beg to state that

the applicant gave her willingness to be absorbed in GDS. As there was

no vacancy at that time she could not be engaged in GDS in time due to

" non availability of GDS vacancy and she was absorbed in GDS w.c.f.

30.10.2008 when vacancy arose.

12. | That with regard to the statements made in paragraphs 4 ;(8)

of the Original Application the. answering respondents beg to state that

Smt Bordoloi could not be absorbed since there was no relaxation

vacancy of Gr. D at that time and she had to wait for her turn as per her

ig
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position in the wamng list. But waiting list @gszdié;ﬁ?&%? with w.e.f.
L : *rrﬁ"‘{"’n ) I R
08.02. 2001 as stated in para 10 above -
18 That mth mganl to the statements made in pazagraphs 4 (9)

& S(ﬁ) of the Onmal Apphcatxon the answenng mspondents beg to state
H‘that the name of the apphcant was in the wait hst. n the meantime the
| waxtmg g list was dispensed mth.and wait listed candidates were offered

GDS post. Accordingly the applicant gave her willingness for GDS.post

' and she was ab:"ihedfxg Gpg w.e.£ 30.10.2008 when vacancy arose.. Fé -, g
14, v 'l‘hat w1th regard to the statements made in paragraphs Si(i)’ B ‘;3; g
of the. Ongmal Apphcauon the answenng mspondents beg to state tlit ;-J:. E
the apphcant could not have been absorbed in Gr. ‘D’ post due to néﬁﬁ o p
| availablhty of nelaxauon vacanmes Her name was in the Wamng hst. Bug " :r;;‘[

_ the Wamng hstwas d;spensed w1th and she was absorbed in GDS post as Q
| per her wﬂhngness Tlns does not v1o]ate the nghts under Artxcle 16 of KJ,;
the oonsntuuon of lndz.a. - | N\
15 ’ That thh xegard to the statements made in paragraph S(i) of §§
| the O.A. the answenng Respondents beg to state that the same has |
.__]aheady been rephed in para 12 & 13 ofﬂ:us wntben statement. L

16. ’Fhat thh regard to the statemenm made in paragraphs S (ni)

of the Ongmal Apphcatnon the answering respondents beg to state that in

'vmw of the Directorate’s letter No.45-95/87-SPB-1 dated 12.04.1991,

Tempomxyl Sta_tus was conferred on the casual labourers who werem |

employment as on 29.11.1989 and who completed 240 days. Smt
. Bordoloi was engaged as daily wage worker w.e.f. 10.02.2000 only. Thus

her case is not qualified for temporary status as temporary status is

applicable for the casual labourers who were in em@hyment as on

. 29.11.1989.
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17. That the apphcanon is dcvoid‘ of aqy,yexit Badcdeserved to
| , [ TEEe =

‘be dismissed. " E
- & ;
18. That this written statement has been made bona fide and fprz5 - E )
. ‘the ends of justice and equity. AP " d
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It is therefore humbly prayed befole
this Hon’ble Tribunal that the pmseﬁt
apphcanon filed by the applicant may be

- dismissed with cost.



VERIFICATION

L, et eh . R

Son of Aafe —<'kho Ram /,PM./) | Ia@d aboutﬁ

years, resident of Ko\-zfpmzx Coaddocd)

working as ﬁr&xﬂa@;‘a(ﬁﬁf f?fz’f Do Freveotals

duly authorized and oomﬁeﬁént oﬁcer bf thc answering respondents

to sign this verification, do hereby solemniy aﬁrm and verify that the

statements made in Paras(’) Yy C/ 4 ) are true to my knowledge,

belief and information and those made in Para()) fp(/¢) being

_matters of record are true to my knowledge as per the legal advice
and I have not suppressed any material facts. : ~
And 1 sign this verification on this 7/# day of August, 2009

at

r (‘i&"-ﬂ i
‘ Vel tid -titeay

8¢ ior Swperintendent -
RMS ‘GH’ n, Guwahar-78108) -



‘heir
which will pe verifi
eligibility - criteria,
original certificates
which will pe verifie

‘before appointing them,

d personally by ¢

PA/ SA CADRE
=L .

SI. CO/RO file mark N

Cij’ses under CQ’g Jurisdiction
01 Stafl/16-42/96 Md Montez A

02 Stayie-1/97

Sri Bhaskar Borg
03 S16-1/98 s Bulu Das

04 Stafl716-9/98

Sri Sanjecy Ky Das

05 Staff/16-10/98 . Md Nuryl Haque

96 Staff/16-1 1798 Sri Dipak Medp;

. A
K o\ ¢ -
: )
W’\Xoﬁ (;an‘\
Asstt: SUP ®
cGB

' Do GuW
RMS

he appointiifg authorities regar

ame‘of:thé}n plicant
==——=Ttapplicant

Name of the deceased

o Employee & post held

Late Mahboob Ajj
Ex Stg Postman,
Guwahati Gpo -

Late Mukunda Boro-
Ex Postman, GHY GPO

Late Hanmohag pas
Ex PA,Tambquur SO

- "Late Chandra Kana Dag

Ex PA, Guwahati GPO -
Late
Ex PA Palashbari SO -

Late Kanak ch Medhi

 Ex Gmup—D,Guwahati HO

¢

in Choudhury

be required ¢, j)roduce
qualificati

on, date of birth etc
ding their genuineness
© )
< .
3
£
%E T gl
'- [ } c
1A |
Relaﬁonshig ‘g; : _ Er—,
O . - =] E‘)
< O
[
Son = ﬁ
[ . -
- Son
Daughter
So_n
Son - s -
Son
ed
- (o)}
Q)
Gﬁ}‘\i\,ﬁ\(\m
S\ ohait”
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07

08

09

10
11
12

13

14 .

16
17

18

‘19

20 -

21

o1

; . =2 - Guwahah Bench .
Stafl/16-18/98 Mrs Gitema Devi © . Late Daneswar SamATETE! | wile
'EXPV& NalbarirBme :
Upper Age of Mrs Gltema Devi has been condoned .
Staff/16-2/99 Sri:Lakshya Bora Late Krishna Kanta Bora Son
o Ex Gr.D, PSD Guwahati
Staff/16-5/99 * Sri Rabin Ch Das’ Late Surendra Nath-IV Son
, - Ex PA Guwahati GPO
.Cases under ROs jurisdiction _ A |
Staff/23-28/96/RP Sri Siddartha Sankar Paul Late Mrifal Kanti Paul Son'
_ Ex Accti, o/o SRM Silchar -
Staff/23-11/97/RP SriPradipKrDuta  Late Subrata Kr Dutta Brother
: “Ex MM, SRO Dimapur :
Staff23-16/97/RP Sri Rajen Koach - Late Momal Ch Koch Son
: o Ex NG Dhemaji PO
Staff/23-18/97/RP Sti SamamndraHamnka Late Lohit Kr Hazarika Son
" Ex SPMMargherita SO -
Staff/23-19/97/RP Smu Smnukona Das  Late Budhamoy Das Sister
Ex PA Badarpur SO
Staff/23-22/97/RP Sri Chitra Nam)an Bbarali Sti Hireswar Bharali ~ Son
Ex SPM Majuli Bongaon SO
Staff/23-1/98/RP sti ‘Samiran Das Late Subal ChDas . - Son
Ex Mail Peon,Diphu PO _
Staf/23-9/98/RP Sti Tanay Bora  Sri Suchen Ch Bora Son
' Ex LSG SA,SRO Tinsukia
Stafl/23-10/98/RP  SriDipakMalakar Late Durga Sankar Malakar Sofi
- N Ex PA Tinsukia HO
Staff/23-13/98/RP Miss Sangecta Das Late Kamal Ch Das Daughter
C Ex PA Doom Dooma SO
Stafl/23-17/98/RP Sri Navajyoti Das Sti Padmeswar Das . ¢ Son -
.o ‘ : Ex APM,Diphu HO
' Staff/23-7/99/RP ThGopenSingh Late Th Sanatomba Singh Son
' : ) Ex MM,SRO Dimapur
POSTMAN / MAILGUARD CADRE.
- Late Debas Kgnta Rabha Son
Ex SPM,Baladmari SO
N | At&cﬁ‘ed

t Q@ \'nQ*
‘an

su.'ef GuwN3 ™

W Le o



Staff/16-28/97
03 Staff/16-3/98

04 Staff/16-26/98

05 Staflf16-27/98

v 06 -

. Staff/16-3/99

sﬁ B;r_lo'ci l;d;doloi
Sri subr_zash-ﬁe'y .
Sri Bhuban Rabha |
sts Blmta Baxshya

Smti Anu Boro

Cases under RO’s iuris’dictioh: y

07  Stafi723-12/97/RP

08 Staff/23-2/98/RP

Central Administrative Tribunal

Upper Age of Smtu Arati Ram Deb has been condoned.

09  Stafi/23-5/98/RP

10 Staff/23-6/98/RP

oty 3

"GROUP - D _CADRE

ng/ Stafl/16-88/93

Upper Age of Smti Naremax Bordoloi has been condoned.. -
. T,

/,'02 Staff/16-15/95

03  Stafi/16-39/96

04 . Stafl/16-21/98

A

* Sri Atul Ch Boro

Sti Uttam Ramchiary

.~ Smti Padumi Das

Ex MM Chaparmukh SRO
Late Bularam Boro \//
Ex SG MM,GHY RMS

Sri Lolit Ch Ramchiary
Ex Postman,Bhawanipur SO

Late Harihar Das

Ex Gr.D, Athgaon SO

Upper Age of Smtl Padunu Das has been condoned

05 Staff/16-22/98

/

4

Mrs Manju Medhi

. "~ Latek i\
: Ex SA uwahati F —
Upper Age of Smt| Manju Medhi has been condoned. B

. Lygboof

5" FA yeRi A |
/ C
) } y‘U tv."_, RN
‘ L7 Guw ahah Bench
Late Kusum Ch Bordoloi .{" i
Ex LSG HRO.RMS GHY Pl
LateSunil ChDey - Son
Ex SGMM HRO GHY
Late Dinesh Ch Rabha Son
Ex Postman,Rehabari SO
Late Kandarpa Baishya ™\~ - ' Daughter
Ex SG MM HRO Guwahati
Late Mom Ram Boro | Daughtér |
Ex SGMM. HRO GHY -
Sri Simangshu Chutia late Gana Kanta Chutia Son
ST ' Ex MM Simmuglxri :
Smti Araﬁ RaniDeb # Late Gopal ChDeb Wife
- Ex Postman,’l‘axapur SO
- Sri Babul Ch Das Late Narayan ch Das i Son
RN Ex MG HRO Silchar |
SriAjoy Kr Chetia - - late Rohini Ch Chetia Son
, Ex MM SRO Tinsukia

SxﬁtiFNaremai Bordoloi - Late Babul Ch Bordoloi ‘/ Wife <~
M

-

' Son
Son

Wife

P

Wife

attested

'el"“ i éiﬁx t&\“"‘sm‘“
SuPt Nahd

A Gu™!
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| . | . uwahati Bench
06  Stafl/16-29/98 Smti Pratima Talukdar { Late sh-ChPasrits Daughter
| | Ex OS €34k Rangia 01 -
07  Staff164/99 . SriKamal Choudhury  Late Py Choudhury Son
: Ex G D, Guwahati GPO
Cases under RQ’s Jurisdiction : - : :
08 Staff/16-26/95/Rp Miss Gita Deka . - Late Joy Ch Deka - Daughter
Ex OS Mails,Darrang Dp
09  Staff/23-2/96/RP SriPrameshchDas  *  Sri Mantu Das Pan Son
' ' " ) Ex Postman,Karim&nj Bazar
"1 Stam23-10/9Rp Sti Somanta Gum Late Kaliram Gum - © Son
’ A A : o Ex POStman,Kamalabari SO ‘
11 Staft/23-12/96/Rp Sri Kandarpa Kr Das Late Gauranga Ch Das . Son
| : . o Ex MG,HRO Silchar
12 Sa23-18/9%-RP SriBabudhan Dhree . Late Bijoy Kr Dhree . Son
. A Ex OS Cash Silchar HO
. |
13 Staff/23-21/96-Rp Sri Prasanta Sarma Late Anantanath Sarmg Son
_ ' ' L ' Ex PO'Stman,Dibmgaﬂl HO
14 Staf/23-22/96-Rp . Miss Ajnabi Sonam ~Lage Tek Bahadur Sonam Daughter
e ExPostman,BindukuxiSO
I5  Staff/23-26/96-Rp Sri Biswajit Basumatary - Late Debaram Basumatary Son
: _ ; Ex Postman Chapanalla S0
"8 sums9rRe -Sti Tilak Ch Bordoloi fate Kirog Bordoloi . Son
' : ' ' Ex SPM Kampur SO ’
Upper Age of Sri Tilak Ch Bordoloi has been condoned
17 Say23-3/97.Rp SriJyotish Ch Das . - laie Jyotirmoy Das Son
' : Ex MM TMO Badarpur .
18 Staﬁf/Z3-lO/97—RP Smti.l Simala Basumatary - Jate Rajkumar Bammataxy Wifc
' b  ExPAUdalguri PO
Uppcr Age of Smti Simala Basumatary has been condoned
1 S@W23-1291RP g Bijoy ke Das Late Nikhil Ch Das =~ Son
, | - Ex SA SRO Dimapur
20 Stafi/73-20/97.Rp SiPankajDas  *  pae Paresh Ch Das ~ Son
. . ’ ' Ex Postman,Dib_mgarh HO o
21 Sam23-21/97.Rp Sri Monbahadur Chetr; late Bhim Bahadur Chetrj Son
_ o . ‘ : Ex Mail peon,Doom Dooma SO -
2 Samseggp Smti Chenehi Singphow Late Gopal Singphow . . wige
- : Ex Gr{§) Margherita SO

Upper Age of Smti Chencni Singphow has been condoned
S . X




23 Stafl/23-7/98-RP

24 Staff/23-8/98-RP

25 Staff/23-18/98/RP

26 Staff/23-4/99-RP

kS

»01  Staly16-28/98

02 Staff/23-1/97 /RP

03  Stafi/16-30/98

04 Stafi/16-37/95-RP -

05 , Stalf/23-14/98-RP =

\XY.

2. The Postmaster General, Assam Reglon, Guwahati. A copy of the list 00 CPMG,Guwahati -

may be kept in the mdmdual file of the candidates oonoerned.

3. Concerned Dealing Asstt, CO for keepmg a oopy of the hst to the

=8§=

Miss Bhagyzg Gogoi
Sri Babul Ch Panging
Smti Puspa Kumari

Sri Pradip Garh

The following cases were rejected by the CSC :

Sri Arun Kr Brahma

*Mrs Apama Das

Smti Karichan Hazarika -

 Smti Basanti Mahata

Sri Surii Borah

T«

. All Divisional Heads in Assam ‘Circle for ixiformatioh.

Individual file of the candidates concerned.

——

e Tribunal
—ral Administraliv
Ceﬂifa rg 0
{‘ i
Guwahati Bench
. l Wo‘sr?»“’ﬁ S
_ e e
late Jyotish Gogoi daughler
Ex MP, Chabua SO :
late Kauram Pangmg Son
Ex Gr.D Lilabari Airport SO
late Sri Prasad Kurmi - Wife
.Ex Gr.D,Dibrugarh '
late Mangal Garh Son -
Ex Gr.D,Tinsukia HO
late Kamds.war Brahma . Son
Ex HSG-II HRO Guwahati
Late Kanailal Das Wife
Ex SDIPQs, Jorhat '
Late ChandraKanta Hazarika ~ Wife
Ex PA Dispur SO - ‘
Late Badan Mahata ~ Adopted daughter
Ex Gr.D Kan'mgan.i HO
Late Ganmh Ch Borah

" APMG STAFF

A

. PMGEMW

APMG STAFF

. 0/0 CPMG GUWAHATI - 1

wﬁ"

ed

. Qu? ‘A“ ’

ksﬁ“
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éggﬁgm“@%ggw OF POSTS INDTA - | " ’ L
T-&F%@R4SUPERIPTJND“NT MS 'GF' DN GUWANATI-781001 o J
kx 5“ " i - 5 N K . ' l .-

2 The Superv1sor (Mail oec) RMS 'GH‘ Dn. Guwahati-l
3.4 The SRO Chaparmukh/TeZpur ' ' ‘

)

: (._.\.
: - 0oL / - . i
T b o

No B-Q/?/I?/Ch-v ' Dated at GGwahatl-l the 22nd Nov'qg

il

. .. Sub’ . cgmpasionate anp01ntment under relaxatzon ‘of
L ~_normal rules . : ; :

- Ref :- co Guwahati letter No. btaff/lé-Masc/97 dtﬁ. 11, 11, 996'

: Wi%h reference to the €0 Guwebyti Iettet Nn.Clted .

it s ‘intimaged that the  foll ing drnlicants of. the
8ed employees Of RMS 'GH' Dn hav . beéen approwped for ” _

ot by*'h C : ,'eral ‘Assam” Circle, L

1 tment ryles. in . .

It is further, o o

——

A

anpblntment will be' subgect o availahilltv of .
v er existing-rules governing the recrnitmene .
nder 3G 'obabf normal rules and-alson accqrdwhg to senisrftv
as pez the date of - receint of the apnl1cat*ﬁns o

"1lguard cadre,  Name ‘of the: Relationship
iy - .fxf‘deceased:employee e i
“3:u86d pe T A

i
i
C
?

- g91<38ri Binod Bordolal 1“§4Late Kusum Ch thu ""sQﬁ4aJA  ; -
,‘LZF§?~»~;E, e o .o ' Bordolai Ex.15g¢ SA ST
RTINS Za:_»l,,;,f,*, . HRO RMS Guwahati. SR T

L T T By sc rqu HRO RNS "ﬁ S
S -.'-,,g'Guwahati ' 4 ’>~‘
© 3. Miss B;ﬂité.ﬁaiShyaf_;'Late Kandarpa Baishva Daughter .
v ~1”=f‘:}wf”717‘¢EX-oG MM HRO. RMS ; R

R ... Guwshati. S
4 STti Anu Boro . Late Mawi Ram Boro " Daughter .~

( _ . . L"Ex-oG MM HRO RMS~ - . T o
“ “gé m“i:A. .~-f L Guwahatl. R I

v f. Smti Naremai Bordolai: Late vabhl Ch, : .' Edfé9 :
L N A Bordolai, ‘EX MM o S
' ‘SRO Chaparmmkkh o
T AL Bl / o L
L 2:.Spi Atul.Ch, Boro. . .Late Bula Ram Boro -0 Son
S T L Ex s6 NM HRO" Guwahati L

Ce

/Ls;.ﬁ&h#,Méujﬁ*Me¢£i;ﬂf};j?Late Kartikx Medni ;' . Wife

- N Fw_Qn oA av v
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. Postman/Mailguard cadre and 47 candidates for Group-D cadre approved between e

~of Dte you are therefore requested to offer GDS gégﬁg ISS to the dependants ot’igular
employees (gmup—C or D) who are alréady approved for appointment on compassion

Fl

No.Staff/16-RIg/88/Part

' . " imstratwetr‘*u-‘
o “’59/ o T
' All Dlwsuonal Heads in Assam Clrcle
SSAM [@H

Sub:- g waite: . ,
L . v R Guwa’na'ﬂ Beﬂ“ 4
1. Durectorate in consultation wuth Department of Personnel and Tram,,;.;_--
has already Issued instruction for discontinuation of waiting list of candidates-approve e
for compassionate- appointment ‘It was clearly nientioned that, ‘the maintenance. of JERDIRE )
waiting list 6f approved candidaszxshould Immediately be discontinued If not already | s
discontinued, In Dte-in itsletterNo,24-1/2001-SPB.I dated 6.7.2001 circulated under-
this office letter of even number dated 31.7.2001 has directed that in future the S N

' . committee for consndenng request for appointment on compassionate ground should

take into account the position regarding availability of vacancy for such appointmentand .~ - -
it should Jimit its recommendation for apfintment only in a really deserving case - ' |
against the vacancy meant for appointment on compassionate ground Is available within T
a year and that too within the ceiling of 5% of vacancy falling under direct.recruitment- . :
quota in any group-C or D posts prescribed in this regard: The practice of circulating.: SRR
names of the deservmg apphcants to other departments has also been dlscont:nued -

2 ’ ©In our clrcle we have got total 27 candidates for PA/SA, 16 candldates for" :

2.12.93 to 11.11.1999 and they are w list. Since wait-listing of -

candidates for compassionate appointment has beendispensed ‘with, chance of -
absorption ‘of these approved candidates in the wa ing (ISt against vacancies available

- within 5% celling of direct recruitment quota Is remote, This may cause hardship to the

approved candidates who have been waiting for qunte a long period. In consideration of . -
this aspect Directorate has decided to consider such wait-listed candidates for vacant :
posts of Gramin Dak Sewak if they are willing and eligible for the post. As per.rstruction .. .=

round and waiting absorption for want of reqular departmental vacanoes

w.juch -approved candidates will however be -appointed against GDS posts R
subject to their fulfilling all requured condntnons of recrwtment llke educational Cae
qualification etc.-3t will have to : : ants tha o
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;2. " Guwahati Bench - ‘
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3. The list containing names of all the approved candidates I enclosed .
division-wise. You may take action to ascertain the willingness and. choice of stations; if . - .
any, from the approved and wait-listed candidates for. consideration of “thelr .
.appointment against vacant GDS post and necessary. follow-up action may be taken for

+ ;the above instructions. However, wherever required action to fill up GDS posts is already | .

. j In progress that action may continue and these posts may not be offered to wait-listed .. -

[

OEF & GDS poss 15 WialISted candidites will be valid forfons yeashne

\ & YEdr. In' the mearitime] "action Taken report -~

4. - Fof GC
the scheme will_be. reviewed:

‘ Qn -y PR i DR Y ot F : ot e . . . ’
- Indicating ‘numbér~of “GOS posts offered to walt-listed candidates” and particulars. of
beneficiaries may be reported Quarterly to this office begifinifig: With' quarter ending -
30.9.2001, for onward transmission to Directorate; c P

781001 ...

The -P@étih,aSter? '-Genekél, Assam . Region, leru‘gqrh?BéOOi A' for
information, - ‘ T

a
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B Chief Postmasief General -~
| W o ~ Assam Region, Guwahati-781001 - -
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Guwahati Bench
- _RMS GH Division . _
! +8ri Diken Deka SA cadre 332}__, .
Son of late Uttam Ch. Deka ' = '
Ex SGMM, HRO Guwahati. . _ g
2 . Sri Binod Bordoloi _ MG cadre 11.11.99
Son of late Kusum Ch. Bordoloi,
Ex LSG HRO Guwahati . R
3 }n Subhash Dey MG cadre . . 11.11.99
Son of late Suni] Ch. Dey '
ol Ex-SG MM, HRO Guwahatl : . - N
4  |Smt. Binita Baishya MG cadre . J 11599
D/O Late Kandarpa Baishya ’ L
-Ex-SS MM, HRO Guwahau _ . T
15 | SmtAnuBoro ‘MG cadre .~ 11.11.99 .
- X| D/o late Maniram Boro. E > -
Ex SGMM, HRO Guwahati .
6  LAri Upen Ch. Boro o Group-D cadre 7.12:93 -
Son of late Debendra Nath Boro- . :
_ .Ex SG MM SRO Rangia _ . # )
7 ~8mt Kamini Bala Nath { Group-D .~ “7.12.93
W/o late Rati Ram Nath : : . ' '
Ex Mail Peon, RMS Guwahati . L
8 Smt Naremai Bordoloi- | Group-D = 11199 = .
? W/o late Babul Ch. Bordoloi. o : [
. "Ex MM SRO_Chapaimukh b ’ : ]
9 - ¥'Smt Amila Boro Group-D- 12.12.94
-| W/o late Atul Ch. Boro : h
Ex LSGSA, HRO Guwahati ey : -
*110 | Sri AiICh. Boro Group-D . 11.11.99
Son of late Buldram Boro ‘
: EX SGMM., Guwahati RMS ' C
11 Smt Manju Medhi . Group-D ~ 11.11.99
W/o late Kartick Medhi . -
| Ex SA Guwahati RMS

N
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1) The PL\IG Assam Reg:mn, Guwahatl 781001. L /N\
'<§,2 t,,44) A7 Vivisional Heads/units in Assam _
7. ofirale., 15 to 16) Sr,Postmaster | “uwahati/

-No.Staff/43-22/88/Castal Labour/Rlg Dated at “uwahati the 24-4-91,.

P

,Silqhar.f

Sub - Casual Labourers (Grant of Iempbrary_status ' ™
« and Regularlsatlon) Cheme, | -
'foi SR , _ < .
. | Achpy of 1rectorate s Letter No, 45 95/87-SPB-I

dtd 12-4-1991 on theé above ‘subject is sent herewith for favour
of your 1nf7rmailonagu1dance and necessary actlon »
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<« In compliance with the directons of the Hon'ble: |
LN supreme court a scheme was drawn up by thls Department in - \\
. consulthtion with the Ministries of Law, *inance & personnel

‘and the pre51dent has been pleased to approve the sald scheme. \\\
The scheme ns as. follows,~ S . - -

1o 7075 ,'Tempnr ry btatus would be conferredwon the casuar N

labourers in emplmyment as on 29.11.89 and who c¢ontinue to ' )
be currently employed and have rendered centinuous service - . -
of at least one year°ﬁuur1ng the year they must have been '

engaged for a perrod of 240 days (206 days in the case ¢f o
offices »bserving five days weeks)

2., - . Such casugl werkers engaged for full worklng hours b
VIZ 8 heurs: including /2. hour's ludch -time will be paid A
at-daily rates on the basis of the minimum of th 1e pay scale
at daily -rates «n the basis of* thé’mlnlmum“of £F e .pay sggle
for a regular. Frodp - 'DYieBficial - lncludlng DA HRA “&“CCA .

3. - . Benefit. of 1ncrement at the same“rate as appllcable_, Vo
7//to a ornup.-'D' employee would be taken 1rto acccunt for. | .. .z '
cajeulating per month rate wages, after completion of one = 7
of sgrvice from the date of conferment of lemper‘ar‘y
93. Such increment will be taken into account after

;Véﬁéb Eﬁkane year of service subject to perfrrmance of duty

] least 240 days. (206) days in establlshments OBServ1ng : ’
sﬁ=f {'ﬁfflve days week) in the Vear, ' ]

4 Leaverentltlement w111 be one day for every 10
§ days' ef werk. casual leave cr anv other kind of leave,
i except maternlty leave, will not be admissible.: Na® encashment
ﬁ of leave is permissible ¢n termmination ~f services for any
reason or on the casnal lahzurers ausithtine servige.
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Maternlty leave th ladv Iull tlme caSual laboure

‘Wlil be’ allowed as admlss1ble to regular group . 'D' employees.. :

61' ' SOA of the servlce rendered under Temporary status

regularisation as a, regulgl,_roup 'D' offld;al T

e

mmply that the casual labourers would: be appointed as a

to group. D. vacgneies will contlnue to be done 'as per the. .
--extant recruitment rules,

gible ED employees o
8¢ “After renderlng three years' oontlnuous serv1ce after

conferfment .¢f- temporary status,.the casual labeurers would he

‘. treated at par withutemporary group D. employees r the::

of oontrlbutlon«to¢5eneral provident fund. They would ,also
further Le eligible For the grant of Féstival Advarce/Fload - o

A‘woul be counted for the purpcse of retirement benefits after

7. Tt onferment nf Temporary tatus doeés not autematlcally

"hich stipulate preférenoz to ell-‘

regular “roup 'Dt employee within any fixed time frame,: App01ntment

Advance on the samé..sonditidms. as are applloable to tem-w;a

Group D employees, prov1ded‘they furmish two, suretles fr
parmanent Govt Servants nf this Department .

9, B Thelr entltlement to produot1v1ty Linked: onuséw‘ii
:'contlnue to be at the rate appllcable to casual labourers? g
_ o

10. Temporary status does not debar dispensing withfgg:
" the serv1ces of a casual labourer after follow1ng the d;%;m
prcceduree : . 49

S AU : , 5ra

1. . If a labourer with temp1rary status ‘¢omm 1ts ‘d mis

conduct and the: ‘Same s .oroved in an enqulry after g1v1ng

1

:
j
f
bigp
DY jenua)

- Ridbike LB

{ IBUNGL BANBASIUW

- him. reasonable opportunlty, hls serv1ces w1ll be dispenss
w1tj¢. . o o R .

3szi.ﬂt For purpose of app01ntment as arregular .
official, the casual labourers will be allowed age
to the extent of serV1oe rendered by them as oas”;,.

»

i

tlo 3- ;' -“ 'y :_' » 2 \ 4 - r > l-":'-’ -‘;2 T
ST .‘-;g.-”fﬂA e

3 -

16 The engagement of the casual labourers w1ll contlnue.u

to be on'dally rates of - pay n~need ba31s.

No reorultment from'open
_execept compas51onate i 53

sed.. -

- Casuals labourers may be regularlsedln unlts avher
reorultlng tlnlts also _subaect to avallablllty of”vaoa
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- Purther actlon may be taken in regard—tov—t e"‘casu:a;

Cemia!Admmisi:rai“ive’l’ribunai
QHQRWE

J""‘ “"f.‘?““," T
"‘!( TR \:‘}

labour‘ers by eachb unit as per the abovesaid scheme, -*hig
issues with.the approval of Ministry of Flnance and doncurrence
of Ihtegrated I"lnlstry mde thelr Dy 1282=~ FA/91 dt 10-4-01.

L.
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' : S sd/ (T See GOVlndraJan)
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T3 3 zT !EI'!Q:“‘IR!I IGI:IE' twusz 8 'll=ttl$ .
ak Sewalc Mail Man Wi_i_‘ii'zéf?i‘éct’-ﬁ*om- o
fternoon H‘é/She wxﬂ be pazd w:th such

'5“ )

S ANAL C120Y \ .. should clearly understand that herr A
= employment as; GDS shall bein. the nature of contractliabletohe
. terminated by-her or by the: umleragned by notxfymg thie: order m' e
wrxtmg and that. she will-also be gover ned by the Post’ and o0
- Teligraphs Extra; Departiental Agents: (Conduct and' Sen vlce )

.d.""‘

g klf these condmons are. acceptable to lmﬁ?!wx he/lshe wxli
B coxmnumcate,lus’her aceeptance i the em:osed profox ma

' 1 (P‘latefolzn) X
Guwah,ati RM& Guwal_; 8&% i ﬂ'
o m -~m‘ Rﬂn 'fsw
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL, QJWAHATI
 BENCH : GUWAHATI 3
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Os As NO. 79/09

smti Naremai Berdelei .., Applicant
eayersius =

Unien of India & ors es « Respcndents

Rejoinder filed by the applicant en the written

statement ¢f the respondent are as fcllews ;-

1. That the app,luicant received a cepy of the Written
Statement filed by the respondent and after going

‘through the same begs te file the rejoinder as follows ;-

20 That the contents c¢f the aforesaid Written State-

o :
" ment not only misleading but it is attempt to conceal

the truth in the matter of afcresaid case and in the
matter of compassieonate appointment in the relevant

period frrm 2000 t¢ this date,

3e That the applicant begs tc state that in their
Written Statement the respcndent have admitted that

the applicant was approved fer appoiniment ié'a'Group-D
post by their order Ne, Staff/l16-Misc/97 dated 1l.11.99,
on availability of Group-*D* post, It was further
stated that the appreved candidates will be abscrbed

in regular Group=-*D?* post according te seniroty and

contd ... 2
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as per the date of receipt of application, .But the
respondent have failed to keep their own commitmenti
and appcinted person violating their own crder,
4. That the appligant begs to state that the
reSpondent offered appdintment to the applicant
against leave vacancy/vacant post till theyx are
regularly alloted to the ynit vide their letter dated
10422000, In the said letter it is stated that they
will not claim senicrity/pay etc, which is quite
contradictory to the earlier letter, It is clear from
“howy
the abcve letter tapgﬁg_they have alter their own
letter within 3 months,

5. That the applicant begs tc state that frem
10.2.2000 to 29.10,2008 she was engaged as daily rated
worker and from 30,10,2008 she was directed tc work

as G.D.S. employee, That the applicant is an illite~
rate woman and as she requires a means cf livelihcod
she is working 3&%%2@%& she is directed to wcrk. She
is not aware c¢f giving any undertakinge The applicant
'is'wé;king only for the survival c¢f her family. In
this way frem 10,2,2000 to this date the applicant
has been engaged in most explcitative manner, but till

today she has nct been absorbed in a Group=-!D*' Post,

6. That the respondent in their Written statement
have hign-lighted the fact that there was no vacancy

NQM&,‘. \6@6—1"(.@«(@4_ . Ccntd o g ¢ 3
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of Group-D Post and as such she has been given other
job which is not at all true. During the pericd frcm
11,11,1999 to this date a gocd mumber of vacancy of
Greup~*'D* Post arose and those were filled up by.person
who applied and selected much later than the applicant,
The applicant begs tc state that the respondent have
admitted in their Wr tten Statement that only one
person was appocinted in Group~'D' Post after the appro-
val of the applicant which is nct correct,

7.  That the applicant begs to state that one Smti,
Sarada Bala naishya was appointed on compassionate
ground in the year, 2004 and one Smti Parbati Das was
appcinted on 8,6,2005 vide letter No, Staff/16-CSG/2005
dated 8,6,2005. The applicant further begs tc state
that the respondent vide their letter No.Staff/16-CSC/
2004dated 13452005 appointed 3 perscns to P.A.Cadre
and one persen to Pcstman cadre and ancther perscn in
Group~D post, The remaining vacancy of Group~'D*' Posti
of the year 2002 along with the post of Guwahati Divi-
' sion was diverted tc C.I/Guwahati. So from the above
facts it is crystal clear that the respondent were
misleading the Hon'ble Tribunal, telling that there
were no vacancy of the of Group~'D' Post to acccmmo=

date the applicant,

( Copy of the appcintment letter cf Smti Parbati
Das is enclosed herewith and marked as Annexure='A*
and copy of order of the C.A.T. Guwahati Branch
dated 29.5,200% 1is enclosed as annexure=-'B?),

(\Gﬁf'_zwb\&-{ 3 cssdohan
centd ,.. 4
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8e That the applicant begs to submit that she
could have been easily abscrbed in one of the afcre=
said Group-*D* post, but the respcndent acted most
arbitrarily and appointed other persons who came
later than the applicant and thereby denied justice

to her;

9,  That the applicant begs to state that although
there arcse a gocd number ¢f vacancies of Group-'D?
Post, the respondent neglected tc keep their own commit-
ment tc absorb her in a Grcoup=~*!D' post and compelled
her tc work as daily rated werker and G,D.S. weorker,

which is against the principle of natural justice,

10, That oﬁposing the averment of the written state-
ment filed by the respondent the applicant begs to
state that from the above-mentioned facts the respon~
dents have shown utter injustice and discrimination
in depriving the applicant, in comparison to other
candidates, which is viclative of Article 16 of the
Constitutdcn of India,

Under the cirgumstances, it is
thexefore prayed that Your Lordship
may be pleased to reject the pleas
put forward by the respondent and be
pleased t¢ direct the respondent to
absorb the applicant in a Group~?*D?'
post considering her long standing
service tc the Department,

centd s ¢ B
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VERIFICATION

I, Snti Naremai Bordcloci, wife of Late Babul Bordcloi,
aged about 40 years, by religicn Hindu, a resident of
village Tupgaon, F,O. Borchila, District Moxigaon,
Assam do hereby sclemnly affimm and verify that the
statements made in the aove rejcinder from paragraphs
ltc 7 are all matter cf reccrd and rests are my

humble submission be fore this Hon'ble Tribunal.

And I sign this verification on this
day of December, 2009 at Guwahati,

Nevestef (3oseAstedoa
SIGNATURE
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will collect the required documents of the candidates {r n the concerned Divisions

_ DEPARTMENT OF POITS: INDIA ’ .
Y OFFICE OF THE CHIEF POSTMASTER GENERAL v
~ ASSAM CIRCLE::GUWAHATI

e
¥
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No.Staff/16-CSC/2005 Dated at Guwahati the June 2, 2005

8

Sub:- Recruitment of PA, Postman and Group-‘D’ on compassionate ground under relaxation of

normal recruiiment rules. j

. A A TAR A CRI I R o A1 ve s L RS e e a SA eyl b L 4R e C e e e e e
. S el ! T
4

y

Consequent on the recommendation of the Circle Selection Committee held on 4.5.2005,
the Chief PMG, Assam Circle, Guwabsti is pleased to approve absorption of the following
‘applicants on compassionate ground under reiaxation of normai recruitment ruies in PA, Postman
and Group-‘D’ cadre against the vacancies of Direct recruitment quotas for the year 2003 and

2004 and to allot the applicants to the Division shown against each,

The 'appointment will however, be subject to verification of.the eligibility whicl will be

verified personally by the appdinting authorities from 1" original records Vis-a-vis the eiigibility
criteria. The appointing authority / Divisional Heads to -vhom the approved candidates are alloted,

T

Namc of the

Cadre | SI. "Name of deceascd Division Remarks T

' - | No. | ' candidate official and alloted :

rclationship with \ |

the zandidates : , N ;

1 2 | 3 A 5 6 -

PA l Shri | Bidit  Kr, | S/o Late Nagen Ch, Stvasagar Di. | Against one additional direct |
Cadre Bora Bora, Ex-Group- : vacancy in PA

cadre !
approved by the Screening |
“Commiltee for 2003 & 2004 g
and alloted to. f
+ Against one additionn! Jiroct ‘
vacancy in PA  cadre |
approved by the Screening
Committee for 2003 & 2004
“and alloted to. L

¢ | ‘D’ Sivasagar HO

S/o Late Dhireswar | Darracg Dn,
Kumar, Ex-SG
MM, HRO(Mails)
Guwahati RMS

2| Shri Ajit Kumar

3 Miss  Ritutrishna | D/o Late Hiteswar Guwahati(P) Against one additional direct

3 + | Dcka * | Dcka, Ex~ | Dn. | vacancy in PA  cadrc

SA(BCR), . . ‘ approved by the Screening
Guwahati RMS_ Committee for 2003 & 2004 |

, e , and alloted to, © '

4 Shri Amit Civ Das | S/o " ite  Maram M agaen D, Against onc additional dircct

Ch. Ins, Ex-Gr.

s, vacancy in . PA  cadre
‘D PSD/Guwabati

approved by the Screening
Committee for 2003 & 2004

o R P
@wmwr-a A

and alloted to.

e

Contd.
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Postiman | |}

Shri Parthajit Nath

Slo L']lb Pribir Kr

Cachar Dn.

Against ene additional dircci\;

Cadre Nath, Ex-Gr. ‘D’ vacancy in Postman  cadre
Sitchar HO approved by the Screening
' Committee for 2003 & 2004
o el _and alloted ro. B
2 Mrs. Renu Devi - |*W/o Late. Dipak Kr, \;uwahau(l’) Agamst one additonal direct
' Sarma, Ex-SA SRO | dn. vacancy in Postman cadre
Rangiya, (Juwahau appreved by the Screening
R-vls \ Committee for 2003 & 2004
‘ and alloted to. ,
Gr.'D’ | 1 Shri  Gakul Ch. | S/o Late Jyolish | Goalpara Dn. | Against onc additional dirccl
Cadre , | Roy Ch. Roy, Ex-SG vacancy in Gr. ‘D’ cadre
' MM New approved by he Screening
Bongaigaon under Committee for 2003 & 2004
. = Guwahati RM§ andalloted to.
z : y'Sml. Parbati Das W/o Late | *GI RMS /\;)aum one additional direct
N Harnmobhan Das, ¢ vacancy in Gr. ‘D7 cadre
Ex-Bearcr No.tI* approved by the Screening
ﬁﬁ ' Departimenial ' | Committee for 2003 & 20044
2 Canteen, Guwahati . |andalioted o 4, i
IS e RS T o |

The

The Divisional fleads shouid uonm c e o their joining 10 Ui office

e
-

merit ol the cases subject o availability of vacarics.

ascs of above mentioned candidates were considered by the CSC on the basig of

-

s

AP TGSl

-

O/0 Chiel Postmaster General
Assam Coele, Guwahati = 781 0D1

Copy 1o :-
. The PMG, Dibrugarh Region, Dilyugarh lor information. .
2. All SSPOs/SPOs/SSRM/SRM in Assam Circle. X
3. The Supdt. PSD/Guwahati. , ' ,
4, Cnncc:&cn! Oloq e . 5:.,, S
§>
Bt §

Vo

!
[For Chicef Postmistter General
Assam Circle, Guwahati - 781 0Q1
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CENTRAL ADMINISTRATIVE TRIU ,\Al GUW '\HL\' BLENCH

M

Orviginal Apphecation No. 232 of 2004,
Date ol Crder: This, ”! 19 1h Ldy ol May, 2005.

HON'DLE MROJUSTICE G. ESI\"ARA}.L\N,;V]CE( H’\h\\mi )
|
HONDLIY MR. K. V. PRAHLAL AN, .‘\J)Ml!\fl‘wlR}\ll\/L MEMBE l\
1 . : : !
Sri Hemanta Deka {
S/o Late Moina Ram Deka Fx ’\1’\1 {(BCR)
SROy'GH’ Divn, R.M.S. Rangia ‘
a resident of Viliage Niz Madartola .

P.O: Baihata Chariali

District: Kamrup. R Applicant.
By Advocate Mr. A. Khaleque.
. . . 1”‘ o . T
- Versus - R erdral mmimwm%nm
- “ ; I

3&@'@?
1. Union of India

Represented by the Secretary
Department of Posts
Government of India

New Delhi. ‘ " @uwahati Bench

oy

. § DEC 2009

o, AR

|

The Chief Post Master General |
Assam Circle
(‘Uv u“"%tt ,i" } \) . . L]

The Senior Supdt. of RM.S.

Guwahati Division, Guwahati. .. .. Respondents.

By Mr.M.UC.Abmed, Addl.C.C.5.C.

ORDER (ORAL) |

SIVARAIAN, 1.(V.C.)

The applicant applied for .ccm‘xpassi@nate appointment on the
ground that the applicant’s fathor Late ‘Ivﬁ:)m.a Ram D;f.k‘a a Matlman
(B.C.RJ under Senior Record Odicer, RIMS., Guwahati Division at
Rangia died while in service in 5.10.2001. T;‘he said application was
rejected by the Circle Selection Cor»nmittee he)d on 24.1.2002 which
was conveyed vide communication dated 24 3.2003 at —\nnuxuxu I
stating that there is no vacancy in any cadre ']ho applicant then

oo o
A
Q)" . ]




: ? L A A
/ .‘54,5 :»v;{‘.z.fit',!:o;-s{‘g .‘f\

Py : ol
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-
i

\
N | | \ | |
~® submitted represcentations  {Aunexure- F & G) to the sccond

respondent i.e. Chiel Post Masler Ceneral. Since there is no responsc

this appli(:a(;'ilzjm oy ted.

2. Respcﬂuients have tiled their writlen statement. ;\I(,')L]I.il):‘j i

stated in the wrilten statement about fhr;z filing of Annexure ¥ & G
representations. Only attémpi: made therein is to say that the ._
applicant is not entitled to compassionate appointment. Mr. Al

Khaleque, counscl for the applicant submitted that third respondent

did not say that the applicaat is not eligible for compassionate
ppointment and that the impugned order only stated that there is no
vacancy for giving compassionate appointment. Counsel for the

applicant placed before us a communi:cation T‘\LO.St;af{’/lES—CSC/Z()Gél

dated 13.5.2005 passed by the Assistan™ Postmaster General (Staff},

Oy the Chiof Postinaster Ceneral, Assam Circle, Guwahati giving

compassionate appointment to the post of PA Cadre to 2 persons,

N / )
Postinan Cadre to one person and Group "D’ to anolther person and

submitted that ail these appointiments waore nade with reference o

the persons who dicd in aploviment subsequent to the death ol

applicant’s father. ite alsu pointed out that Smt. CSarada Bala Baishya
[T T
was yiven compassionate appoin tment to Group ‘13 post in the

remaining vacancy of 2002 Grade D Cadre alongwith the post of

e —————""

ot

Cuwahati  Division diverted  to CO/Guwahati. Mr M. U Ahmed,
e

Addl.C.C.S.C. submitied thal the applicar! cannot be given posting of
his choicle and that he wanted appointmant only in a Group ‘D’ post.
Counse! tor the applicant submits ‘hat the applicant wanted
compassionate appointment to cny post to which he is en titled.

3'. Having considered the matter we are of the view ithat impugned

order is not a satisfactory oune. However, since the applicant has

o




submitted Anpexure = &G m;:)'resen\z:at:.ion:; pefore the second
r':.*bp@mlents,,whi(.t'n has not boeen denied | ‘,‘4 s the respondents in lhvu
writhe statomeit, W direct the sec ond. uxpnnda nt to (..‘mn:.ldu all
t.heée matters projected by the apg‘a!iczant and to passa £La$”ht’d order
on the xepmsentations made by the applicant and rqede by the
third u,spondean This will be done within a period of three months

trom the receipt of a copy of tl-.is order.

The Origina. Applicatior is disposed of as above

- e e e T T

‘ Sd/ VICE GHAIKMAN

5d/ MEMBER (A)
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...... Applicant

¢

-VERSUS-
UNION OF INIDA & OTHERS

....... Respondents
IN THE MATTER OF :

!
' g Q{)\O 1 i \? |
¢ 5\ 07 W\\ 70\%\\ % -

| \ Guwahatl Wmch g S P

| L .Fffi A & ” T

BEFORE THE CENTWADMINISTRATIVE TRIBUNAL é g' g °§

GUWAHATI BENCH, GUWAHATI des - A=

‘o OA NO. 79/2009 = éi b
~ Smti. Naramai Bordoloi ; gé{ % é

- An affidavit filed by the respondents as per

direction of the Hon’ble Tribunal vide order

dated 08.12.2009

\ H&/
1) That1, Shn/Pa"’m""’ Vfork%gfs WJW POM &Xfﬁ%< 2

offlce of the Chief Post Master General, Assam Circle, Meghdoot Bhawan,

Guwahatz-l being authorized and competent to sear this affidavit on behalf
ot the respondents and being fully conversant with the facts of the case
based on records. Save and except, the statements, which are speclﬁ.caﬂy

admitted herein below rests, may be treated as total demial.

fore

2) That the following candidates were approved fes€absorption in Gr. “D”

cadre on compassionaie grmmd on ©7.12.1993 vide CO Guwahati Memo
No. APMG (S) Confidential-1/93 Realaxaation %ted AT Guwabhati the
07.12.1993 (Annexure-3). But they were waiting {s¢ absorption in Gr. “D”

cadre for want of Vcancies.

S Name of the approved | CO Guwahati file mark \

No. ( candidate | Ii' | | }

1 Smti. Mahamaya Rani I: Staff/16-47/92 APMG (S) Con-1/93
|Dey | Relax dated 07.12.1993 J



™

2

Sri Upen Ch. Boro

Satff/16-55/92 APMG (S) Con-1/93
Relax dated 07.12.1993

Smti. Kamin: Bala Nath

Satff/16-81/93 APMG (S) Con-1/93
Relax dated 07. 12.1993

3) That besides above anothei candidatey as mentioned below was also
" ,

“approved for absorption in &r. “D” cadre on compassionate ground on

12.12.1994, who was also awaiting for absorption in Group “D” for want

of vacancies.
St Name of a.pproved" CO Guwahat file mark
No. candidate _ 7
1 Smti. Amita Boro | Staff'16-126/94 Staff16-1/94 dated
{ 12.12.1994

4) That there after the following candidates were also approved for absorption
in Gr. “D” cadre on 11.11.1999 on compassionate ground vide CO
Guwahati Memo No. STAFF/16-MISC/97 dated at Guwahat the 11®

November 1999 (Annxure-1) mentioned below, who were also waitingg

be absorbed i Group “D” cadre for want of vacancies.

[—

'QV Sl I\ Name of the | CO Guwahati file mark \ Name of cadre
No. { approved
’ candidate
- \/{7 f: Smti. Nz_gc;mgj fl Stafl/16-88/93  dated | Gr. “D”
Bordolgi .| 111119% |
2 Shri  Awml Ch. |l Staff16-15/95  dated | Gr. “D”
Boro [11.11.1999 |
| 3 | Smti. Manju 'I! Staff/16-22/98  dated | Gr. “D”

Medhi 11111999
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5) That as all of these candidates could not be absorbed for want of vacancies,
- all were kept in the waitihg list as pér their seniority (Copy of waiting list

at Annxure-2) il the wait 'ﬁst was dispensed with vide Dte’s letter No. -
24.1 2001 SPB-1 dated 06.7.2001 (Annxure-3 both sides) circulated vide
CO Guwahati letter No. Staff716-Ruling/88/Pt dated 31.7. 2001 (Annxure-4
both sxde) As the waiting list was dispensed with, the candidates along

wnh Smti. Naremal Bordo’lm whose name was at Sl. (9)in the waltmo LISt A

ety

could noi be absorbed i Gr “D” cadre for want of vacancies duzmg that
W

—— ""v

time was therefore offered GDS post for whmh she had give

wzlhngness to accept (Annxuze-5)

\

} 6) That that in the waiting list, Smti. M. R Dey at Serial No. (1 )épproyed for
absorption under 1‘ealaxati0114of normal rec‘rutiemept rule on 07.12.1993,
wasshsorbed in Gr. “D” cadre under CO Guwahati letter No. Staff/16-

§ Misc/97 dated 06.06.2001 (Annxure-6) before receipt of the order of the
§ Depacrtment of dispensation of waiting list, the other candidates oi‘ the
~\

wait list incIuding Smti. N. Bordoloi, the applicant could not be absofbed

. for want of vacanties prior to the date of dispensing the wait hist vide Dte’s

 letter No. 24-01-2001 SPB-1 dated 06.7.2001.

QX 7) That after the wait list having been dispensed with, Shri- G.C. Roy and
Parbati Das was approved £pr recruitment under refaxation of normal
recruitment rules on compassionate ground vide CO Guwahati No.

Staff/16-CSC/2005 (}"E“l}ﬁa 08.6.2005 (Annxure—'l)-against the-vacancies of
2003 and 2004. As s approval of Smti. N. Bordolot, the applicant was

%,__r_ms QNCIL Sy

Sgars the evaneres prior 1o dispensing the wan tist ggdgrq te’s letter No.
e ——

24-2-2001 SPB-1 dated 06.7.2001, the quesuon of absebtien of Smti. N.

M
Bordoloi, the applicant against vacancies of 2003 and 2004 éee&not arise.

&g
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ey Ex-SGMM of
- m Gric.
RMS ‘Guwahati Division” was approved for absorption [-Br. “D” cadre on
compassionate ground on 07.12.2003 vide CO Guwahati No. Staff-47/92
' I
APMG (S) com-1/93 Relax dated (7.12.1993 (Annxure-8) and her name

8) That Smti. Mahamaya Rani Dey, Wife of late Netai Ch

)

was at Sl No. (1) m the waiting list for regular absorption 1 Gr. “D”.
thereafter under CO Guwahati Memo WNo. Staff/16-Misc/97 dated
06.06.2001, Smti. M.R. Dey was appointed in Gr. “D” cadre agasit vacant
post prior to receipt of the order of the Deapertement for dispensation of

the system of waiting list.

\ 9) That year wise vacancy position of Group “D” since 1999 in RMS

a

“Guwahati Division™ i1s appenede below:-

! Year \To‘ial vacancy ‘! Vacancy on compassionate ground
? } (5% of total vacancy)
1999 |4 ( 0.2=Ni
u |
2000 16 | 0.3=Njl
| -
2001 { 7 0.35=Ni]
2002 ( 9 0.45=Nii
=R
2003 \ 37 } 1.85=2
|
| 2004 { 17 f 0.85=1
QX 2005 (46 (2.3;72
2006 §42 52.122
|
2007 { 54 z2.7=3
2008 S 57 IJ 2.85=3




%

]

10) That there was no vacancy of Gr. “D” on compassionate ground from the

year 1999 to 2002. As such, Smti. Maremai Bordoloi could not be

‘appointed in Gr. “D” cadre on compassaionte ground though she was

approvéd for absorption to the cadre of Gr. “D” wide CO Guwahati Memo
No. Satff’16-Misc/97 dated 11.11.1999,. She gave willingness to work in

GDS post on 21.2.2002 W_lﬁn the wait list was -dispeﬁsed with.

11) That the year wise vacancy position of Group “D” since 1999 uo to 2008

in entire Assam Ciscle is appened below:-

year Vacancy position
Postal | RMS Total
\: 1999 { No vacancy approved by the Directorate
} ( 20060 | No vacancy appn_)ved by the Directorate
12001 |14 S 514
2002 | 16 }-n- ¥l6
.Sﬁ 2003 {22 {6 28
2004 |17 §6 23
‘ 2005 |10 hxo 20
’ 2006 l No vacancy approved by the Directorate
POO? { No vacancy approved by the Directorate

32008

\ No vacancy approved by the Directorate

R

12) That the vacancies were filled up by Direct Recruitment.

13) That the date of application and the dates when they were reconmended
by the Circle Selection Committee is shown in Annexure 20.

14) That following are documents for production before the Hon’ble Central
" Administrative Tribunal, Guwahat: Bench.

| Annexure

| Letter/Memo Number { Remarks B
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Annxure-1 CO Ghy No.-Staft/16-Misc/97 Approval of CSC for
dated at Guwahati the | appointment on
11.11.1999 Compassionate gorund
Annexure-2 | SSRM.GH No-B-2/7/17/Ch-V | Waiting list of approved

Dated at Guwahati-l the ) candidates

| 12.7.2000

Annexure-3 |

MOC  No-24-1/2001-SPB-1 }

| dated 06.7.2001

Annexure-S }

Annexure-4 |CO Ghy No- Staff16-]
Rlg/88/Part Dated at Guwahati
the 14.8.2001
SSRM/GH No- B-2/7/17/Ch-V | Willingness  letter  of

Dated at Guwahati-l the
07.2.2002

applicant to work in GDS

Anriexutre-6

CO Ghy No- Staft'16- stc/97
dated at  Guwahati  the
06.06.2001

CO’s letter for absorption
of approved candidates

Amnexure-7 | CO  Ghy Wo-  Staff/16- | Approval of CSC for
‘ CSC/2005 dated at Guwahati | appointment on

the 08.6.2005 | Compassionate ground

Annexure-8 | APMG (S) Confidential-1/93 | List of approved
Relaxation Dated st Ghy | candidates recommended
07.12.1993 by CSC on meeting

: 08.11.1993

Annexure-9 | SSRM/GH No-B-2/7/17/Ch-V | Appointment letter of
Dated at Guwahatt the 14-06- | Parbott Das
2005 ‘ ,

Annexure-10 | SSRM/GH 'No-B-2/7/17/Ch-V | Appointment  letter  of
dated at Guwahatt  the | Mahamaya Ram Das
21.06.2001

| Annexure-11 | SSRM/GH No-B-2/7/17/Ch-V i Appointment letter _if [~
ldated at Guwahati the | Smti. Sarala Bala Baishya
1(28.5.2003)

Annexure-12 | SSRM/GH Wo-B-2/7/17/Ch-V | Appointment letter of
!I dated 2t Guwahati  the | Deep Chatterjee and Smti

-~ 123.10.2006 Renu Swargiary

Annexure-13 | CO Ghy No- Staff’16-Misc/97 | Approvai of CSC for
dated at Guwahati the appointment on
11.11.1999 compassionate ground
)

Amnexure-14 |CO  CGhy No- Staff/16-| Approval of CSC for

_‘ A



CSC/2002 dated at Guwahati
the 25.02.2003

appoinfment on

compassionate ground

Annexure-15

CO Ghy No- Staff/16-
CSCR004 dated at Guwahath
the 13.05.2004

Approval of CSC for
appoiniment on
compassionate ground

|

| Annexure-16

) CO Ghy No-

Stafl/16- f

Approval of CSC for

the 11.10.2006

{CSC/ZOOS dated at Guwabhati | appointment on

the 08.6.2005 | compassionate ground
Amnexure-17 |CO  Ghy No- Staff/16- | Approval of CRC for

CSC/2005 dated at Guwahatt | appointment on

compassionate ground

Annexure-18

'CO  Ghy No- Staff/16-
CSC/2005 dated at Guwahati

the 25.01.2007

Approval of CRC for
appolntment on
compassionate ground

Annexure-19

Communication of CO’s

Annexure-20

%SSRM/GH No-B-2/7/17/Ch-V
f

dated at Guwahati the | approval letter Dated

22.11.199°% 11.11.2009 (Annxure-13)
. 1 to various concern

Date of submission of

application and date of

recommunedation

§
é
i

Encl:- Annexure-1 to 20




AFFIDAVIT

IShn'(PMW \Comon W

at present working as Divecds POM S‘@A"/‘w (H'du
ofo Chiel PG Becann Ciels, Quuahalyy

respondent No .2 hence authorized by the competeat authority to take steps

at

and file affidavit on behalf of all the respondents and hence competent to
sign this Affidavit, do hereby solemnly affirm and state that the statement
made ' n paragraph

are

true to my knowledge and belief, those made in paragraph

being matter of records,

are true to my information derived there from and the rest are my humble
submission before this Hon’ble Tribunal. I have not suppressed any

material fact.

And | sign this affidavit on this th day of January, 2010 -

at Guwahati

Identified by /Da/v\/m/ W Q”“Zf@/

DEPONENT
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' KTMENT OF POSTS

OF F iCE OF THE CHIEF POSTMASTER GENERAL : ASSAM CIRCLE: GUWAHATI 781 001

[NO S""AFF/ 16 MISC /97 - dated at Guwahatn the 11 November, 1999

On the recommendat:ons of the Circle Selection Commlttee, the Chief
Postmaster General Assam Circle, Guwahastl has been pleased to approve appointment of

the followmg apphcants -under relaxation of normal recruitment: rules in PA/SA

',,."_Postman 1 Mallguard * and Group—D cadres. The candidates are listed below
N accordmg to semonty as per the date of rccexpt of apphcatmns ’

S Iti is clarifi ed that the above cases have only been approved for recrultment
'under relaxatlon rules by the Circle Selection Commlttee and the said approval does not
-.'confer  upon the _approved candidates any right for immediate absorption as thexm

appomtment will be. further subject to availability of vacancies hs per the extant rule§” T e
- -govermng the recruxtment under relaxatlon of normal rules. - :

_ o Thelr appomtment will further be subject to verifi catlon of theu' eligibility - el

‘ \whlch will be’ verrf ed by the appomtmg authorities from the original records vis-a-vis the -~ - e
.;;';__ehgtbthty cntena. Accordingly the approved apphcants will be required to produce - e

- . original certificates especially certificate of educational” qualification, date of birth etc =~~~ - -

... which will be_verified personally by the. appomttﬁ'g authontles regardmg thelr genuineness
. "before appomtmg them . .

8

""TPA/ SA CADRE

B nS CO/RO f‘ le mark N ame. of the agghcant ’ Nameof the deceased - ‘_Relationshlgn
S T e . Employee & post held “‘?0\ mﬂ
0 . yee o Teniel ALWWW” = aTE&
Cases under CO’s Jurisdiction T e T ;
01  Stafi/1642/96 MdMontezAli Late Mahboob Ali Son L
, : Ex Stg Postman, 07 AN 2010 i
Guwabati GPO ¢
02 Staff/16-1/97  SriBhaskarBoro = Late Mukunda Boro- Son Gquhch B@’\c\
' : " Ex Postman, GHY GPO ) mnét E “mes"
4 . : I e A
03 Stafl/16-1/98  Miss Bulu Das Late Harmohan Das ‘Daughter
Ex PA, Tambulpur SO :
04 $tafi/16-9/98  Sri Sanjcev Kr Das "Late Chandra Kanta Das Son
- ExPA, Guwahati GPO, -
05  Staff/16-10/98 Md Nirul Haque Late Saharuddin Choudhury ~ Son -
Ex PA Palashbari SO .
06 Staff/16-1 1/98  Sri Dipak Medhi Late Kanak ch Medhi . Son

Ex Group-D,Guwahati HO




=3 RN 2
3 5 — (3~
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07 Stziﬁ/ 16-18/98 Mrs Giicma Devi N Latec Daneswar Sarma Wife..
' . Ex PA, Nalbari Dn.
Upper Age of Mrs Gitema Devi has been condoned .
08  Stafi6-2/99 Sri-Lakshya Bora Late Krishna Kanta Bora Son
: - : . Ex Gr.D, PSD Guwahati
© 09 Staff/16-5/99 SriRabin ChDas  -Late Surendra Nath-IV Son
_ i ' ‘ Ex PA Guwahati GPO '
- Cases_under RO’s jurisdiction
. 0. Saf/2328/9/RP - Sri Siddartha Sankar Paul Late Mrinal Kanti Paul Son - -
Celea ot ' - Ex Acctt, o/0 SRM Silchar L
11 Siaf23-11/97/RP StiPradipKr Dutta - Late SubrataKrDutta Brother
‘ . Ex MM, SRO Dimapur
12 Staﬁ”/23-l6/97/RP " Sri Rajen Koach Late Momal Ch Koch Son
_ : : , ExNG Dhemaji PO
13 Stafff23:18/97/RP Sri Samarendra Hazarika Late Lohit Kr Hazarika Son
’ - Ex SPM Margherita SO
.14 Staff23-19/97/RP Smti Srritikona Das  Late Budhamoy Das Sister
L T ‘ Ex PA Badarpur SO
15 Staft/23-22/97/RP Sri Chitra Narayan Bharali Sri Hireswar Bharali Son
-l ) Ex SPM Majuli Bongaon SO
16 Staff/23-1/98/RP Sri Samiran Das Late Subal Ch Das Son
Ex Mail Peon,Diphu PO
17 Stafif23-9/98/RP Sri Tanay Bora Sti Suchen Ch Bora Son
Ex LSG SA,SRO Tinsukia
18 Staff/23-10/98/RP Sri Dipak Malakar Late Durga Sankar Malakar Son
: Ex PA Tinsukia HO
19 Stafl/23-13/98/RP Miss Sangeeta Das Late Kamal Ch Das Daughter
] Ex PA Doom Dooma SO
20 Stafl/23-17/98/RP Sri Navajyoti Das Sri Padmeswar Das - Son
Ex APM,Diphu HO
21 Staff/23-7/99/RP Th.Gopen Singh Late Th Sanatomba Singh Son
Ex MM,SRO Dimapur

. POSTMAN / MAILGUARD CADRE

\Staﬂ'/ 16-27/97  Sri Dibakar Rabha Late Dcbas Kgata Rabha Son
’ Ex SPM,Baladman SO




R

05 Staff/16-22/98 Mrs Manju Medhi

3

Upper Age of Smti Manju Medhi has bee

o
oy |
02 SGIc2897 St Bined Bordoloi Late Kusum Ch Bordoloi * '
R . » - ExLSG HRO RMS GHY
03 S@I6-3/98 St Subhash Dey Late Sunil Ch Dey
N : Ex.SG MM HRO GHY
04 S@IG2698  Sg Bhuban Rabha Late Dinesh Ch Rabla
' : ' . E.\_‘ Postman,Rehabari SO
05 | Stal1627/98  Miss Binita Baishya ~ Late Kandarpa Baishya ‘. -
- Ex SG MM HRO Guwahau
06 S16-3/99  Smti Anu Boro Late Moni Ram Boro
L . ExSGMM,HRO GHY -
Cases under RO;_s. jurisdiction: ) -

- 07 ) Staﬂ”/23-l.2-/97/RP Sr Simangshu Chutia®  late Gana Kanta Chuua
< . .o ExMMSlmulugun
08 S/23-2/98/RP Smti Arati Rani Deb  » Late Gopal Ch Deb
o o ' B : Ex Postman, Tarapur SO

Upper Age of Smti Arati Rani Deb has been condoned,
09 Staf¥/23-5/98/Rp Sri Babul Ch Das Late Narayan ch Das
e o ' g Ex MG HRO Silchar
10 Staff/23-6/98/RP Sri Ajoy Kr Cheua late Rohini Ch Cheua
e R 77 77T Ex MM SRO Tinsukia
'GROUP -D CADRE
A0l . Staff/16-88/93 Smﬁ Naremai Bordoloi  Late Babul Ch Bordoloj "
/ ' Ex MM Chaparmukli SRO
Upper Age of Smti Nammau Bordoloi has been condoned.,
02 Staffy16-15/95 Sri Atul Ch Boro Late Bularam Boro \_~"
/ ‘ Ex SG MM,GHY RMS
03 Stafl’16-39/96 Sri Uttam Ramchiary Sri Lolit Ch Ramchxary
‘ Ex Poslman,Bhawampur SO
04 . Safl/16-21/98 Smti Padumi Das Late Harihar Dag
- Ex Gr.D, Athgaon SO
Upper Age of Smti Padumi Das has been condoned

Late N\ d
Ex SA ﬁ%\ —
n condoned.
AT

Daughter =% * -

Sm

Daughter - -

Wife -~

Son
Son

Wife

Wife



06

07

08

,l'z

14

16

17

i8

19

20

21

22

T 09

 S@iU23-1296/Rp

Stafl/16-29/98

' Stall/16-4/99

——— ——

1 =65+

Cases under RO’s Jurisdiction :

‘ Slaﬁ716—2’6_/9$/RP
- Staff/23-2/96/Rp

. SIall/23-10796-RP

~

-, Staff/23:18/96.Rp
 Stam232166Rp
siamz"s'-zz/ga-RP

" $1all/23-26/96.Rp"

Sta(¥/23-2/97-Rp

Staff/23-3/97-Rp

Staff/23-10/97-Rp

Stafl723-12/97-Rp
Staff/23-20/97-Rp

Staff/23-21/97-Rp

& 4 ==
Smti Pratimga Talukdar Late Ramesh Ch Das
Ex OS Casiy, Rangia SO
. Sri Kamal Choudbury  Late pygyg Choudhury
) Ex Gt D, Guwahati GPO
_Miss Gita Deka Late Joy Ch Deka -~ .- .
T Ex OS Mails, Darrang Dn
SriPrameshchDas sy MantuDas Patni -
R ' Ex Poslman,Kan'mganj Bazar
Sti Somanta Gum Late Kaliram Gum,
- Ex Postman Kamalabarj SO
Sri Kandarpa Kr Das *  Late Gauranga Ch Das
_ _ Ex MG,HRO Siichar
Sri Babudhan Dhyree- Late Bijoy Kr Dhree
. Ex OS Cash Silchar HO
. e 4 . .
St Prasanta Sarma Late Anantanath Sarma
‘ Ex Postman, Dibrugarh HO )
Miss Ajnabi Sonath  Late Tek Babagyr Sonam
- : Ex Postman Bindukuri SO
Sri Biswajit Basumatary Lage Debaram Basumatary
Ex Postman Chapanalla SO
Sri Tilak Ch Bordoloi Jate Kirop Bordoloi
' Ex SPM Kampur SO
Upper Age of Sri Tilak Ch Bordoloj has been condoned
Sri Jyotish Ch Das late Jyotirmoy Das
Ex MM TMO Badarpur
Smti Simala Basumatary Iate Rajkumar Basumatary
Ex PA Udalguri pO
Upper Age of Smiti Simala Basumatary has been condoned
St Bijoy Kr Das Late Nikhil Ch Das
Ex SA SRO Dimapur
Sri Pankaj Das Late Paresh Ch Das
. Ex Posmxan,Dibmgarh HO
Sri Monbahadur Chetrj late Bhim Bahadur Chetri
: Ex Mail peon,Doom Dooma SO
Smti Chenehi Singphow Late Gopal Singphow

Staff/23-4/98-Rp

-\
Upper Age of Smti Cherieni Singphow has been condoned

Ex Gr.p Margherita SO

Daughter

Son

Daughter
Son

Son

Son
Son
Daughter
Son

Son
Son
Wife

Son
Son

Son
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23 S1afl/23-7/98-RP Miss Bhagya Gogoi late Jyotish Gogoi daughter
. Ex MP,Chabua SO )
24 Staff/23-8/98-RP Sri Babul Ch Panging late Katiram Panging Son
Ex Gr.D Lilabari Airport SO
25 Stafl/23-18/98/RP Smti Puspa Kumari late Sri Prasad Kurmi Wife.
Ex Gr.D,Dibmga_rh c
26 Staff/23-4/99-RP Sri Pradip Garh late Mangal Garh Son
' Ex Gr.D,Tinsukia HO B

The following cases were rejected by the CSC :

01 Stafl/16-28/98 * Sri Arun Kr Brahma late Kameswar Brahma - Son

/ e T Ex HSG-II HRO Guwahati |
' 02  Staff/23-1/97 /RP Mrs Apama Das Late Kanailal Das Wife
- Ex SDIPOs, Jorhat : . .
03 Staff/16-30/98 Smti Kanchan Hazarika- Late Chandra Kanta Hazarika ~ Wife '
Ex PA Dispur SO ' -
04 Sff16-37/95-RP-  SmtiBasantiMahata  Late BadanMahata Adopted daugiter :

Ex GrD Karimganj HO -~ IR

- ~—05==  Staff/23-14/98-RP Sd Suni Borah - - - ,LathancshChBorah

oY

All Divisional Heads in Assam Circle for information.
APMG STAFF
2. The Postmaster General, Assam Region, Guwahati. A copy of the list 0/0 CPMG,Guwahati
may be kept in the individual file of the candidates concerned. *

3. Concerned Dealing Asstt, CO for keeping a copy of the list to the M ax -
Individual file of the candidates concerned. [ 1 PANGE (N\N’g\ 1

APMG STAFF
. 0/0 CPMG GUWAHATI -1

the € 1 ed 1 osrmasicn Codii, g

Assam Circle, Guwaiatr 741 09)
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‘Candidates & father‘s' : _ . ICadre
1, 'Smt. Muhunavn~Rani o :Staf£/16-47/ P
Dey | 7-1293 - 192 APMG (S) =Gr°“p "D'
IW/0 Late Nitat Chara-!’ - 'COn-;/93'Re1«' R
' n. Dey ! lax e :
i : 'Ex SG MM Ghy RMS ! e
I 2, Sri Upen ch., Barop ! ?%&53;_i
'S/0 Late Debendra ! ~dow 9% ApMd
Baro Ex SG MM SRO ' , Con=1/93
'Raﬁia _ s :Relax
3. ‘Smt. Kamini pala Nath} -Staff/lﬁ—ei/‘ .
* iW/0 Late Rati Ram. ~dow 193 APM5 " (8), o

«Nath Ex MM HRO Ghy. 1Con~1/93.

l
t N .
' - . -
[} ] -~
! 3F ~do 5
! :
: e , Relax - -~ o
: .
$
]
1

4 -Smt. Amila Baro W/O E'Stafﬁ/16-126§ .
*. ilLate Atul ch, Baro Ex 12q12”94 vk b 94 { ~dow
'LSG -SA HRO Guwahati ;. 'Staff/16—1/9 4! -
1 ]
5 ‘Sri Binod Bordoloi H A .5 5 3
®  18/0 Late Kusum chy ! 11211299 ! Stafﬁ/lsoza/: MG Cadre
'Bordoloi Ex LSG sA ! ® ! 97 ¢ -
5 HR_OJ_Guwahat:i ; ’ ; ;
[ B - .
6. iSri Subhash Dey °y, S/0 ! bl '’
1Late Sunil ch, De: 5 ~d0- S Stagg/lsf?/ 5 ~do=
'Ex 56 MM mze c;.hy° ! 1. o ‘
3 ] 3
7 'Miss Binita Baish 2 ? E sﬁ—d
° !D/0 Late Kandarpa ' ~do= ! Staff/16-26/}_ o=
iBaishya Ex S@ MM H ] ‘
[} ¢

, :HRO, Guwahati
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AH Positaaster General,

- Gel 10131 Manager, PLL Ch’ana‘r) wuu. New Delhi,

~ General Munager, Business Development, Ma lci
(.Unf.(\l'(l Tourcign _.'1::"'?; Mumba .
]/;mm. dastal Stait Coliese, Onaziahad, LR
All P.x.em;,mis A% t.] ‘shnf\,c Hres.

N jary, N ew Dcﬂu

FRA oy

Subject Cf‘mp momtc Appowntment —Recommevmﬁou Ly Fo:n:w*h:a
limited fo avatlability oi\acancx e e -

Sir,

Jram directed to Soitird herc“'nh a copy ofDepan lent of Pers .onnei & -
T raining O.M. No. 140147 I"’2<)()U-.,<ﬁ(r))oat\,d 22.6 2001 tor

guldanu and necessary aclion.

Yours ’i_‘ai-lhfqll-l&;' | -

+
-cA_ - .»

. A - : | '.'.,;‘%. ~
*%wﬁi | N A /
fractat 4T:cheetngy) Section Ofﬁccr (‘_ PB-I.

" O/0 the € hiet Pt amxuﬁ.umﬂ
Assam Circle, Guwahate 781 0ot
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FICE OF THE CHIEF POSTMASTER GENERAL “¥7if "+
ASSAM CIRCLE:GUWAHATI-781001

No.5taff/16-Rlg/88/Part Dated at Guwahati, the 14 Aug,2001

- "

All Divisional Heads in Assam Circie.

SSAM [0 H
Sub:- Compassionate appointment pr | of candi I ite-
1. Directorate in consultation with Department of Personnel and Training

has already Issued instruction for discontinuation of waiting list of candidates approved
for compassionate- appointment. It was clearly mentioned that ‘the maintenance of
waiting list 6f approved candidates should immediately be discontinued if not already
discontinued. In Dte in its letter No.24-1/2001-SPB.I dated 6.7.2001 circulated under
this office letter of even number dated 31.7.2001 has directed that in future the

| - committee for considering request for appointment on compassionate ground should

take into account the position regarding availability of vacancy for such appointment and
it should limit its recommendation for appointment only in a really deserving case
against the vacancy meant for appointment on compassionate ground is available within
a year and that too within the ceiling of 5% of vacancy falling under direct recruitment

quota in any group-C or D posts prescribed in this regard. The practice of circulating - -

names of the deserving applicants to other departments has also been discontinued.

2. In our circle we have got total 27 candidates for PA/SA, 16 candidates for \/ -

Postman/Mailguard cadre and 47 can for Group-D cadre approved between

W and théy are kept in the waiting list. Since wait-listing of-
candidates for compassionate appoinfment. Ras Been dispensed with, chance of - -
absorption of these approved candidates in the waiting list against vacancies available
within 5% ceiling of direct recruitment quota is remote. This may cause hardship to the
approved candidates who have been waiting for quite a long period. In consideration of
this aspect Directorate has decided to consider such wait-listed candidates for vacant
posts of Gramin Dak Sewak if they are willing and eligible for the post. As per.instruction

of Dte you are therefore requested to offer GDS vacancies to the dependants of regular
employees (group-C or D) who are alréady approved for appointment on compassionate

ground and are still awaiting absorption for want of regular departmental vacancies as

on 8.2.2001. _Such approved candidates will however be -appointed against GDS posts

subject to their fulfilling all required conditions of recruitment like educational

qualification etc. It will hav m | o the a li that with their

acceotance of GDS Dost thev would have no further claim for aooomtment on_any -
ial consideration _regular de rtmnlvacnasandh hey would have

to take their tum as per re nt de rtmen li in the matter of mgr

appointment again I mental v Ann i<in in thi

be obtained from these candidates befor ivin intment.

toanr (Torhnelnavy . \
~e

0/0. the L Coslpnaseetr dehieead —3.
Asuuin uww Juwahao-781 001
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3. The list containing names of all the approved candidates is enclo@é

division-wise. You may take action to ascertain the willingness and choice of stations, If
any, from the approved and wait-listed candidates for consideration of ' their
appolntment against vacant GDS post and necessary follow-up action may be taken for
the above instructions. However, wherever required action to fill up GDS posts is already
-in progress that action may continue and these posts may not be offered to wait-listed
| candidates. ‘ o

4, Offer of GDS posts to wait-listed candidates will be valid for. one year and -
the scheme will be reviewed after one year. In the meantime, action taken report
indicating number of GDS posts offered to wait-listed candidates and particulars of
beneficiaries may be reported quarterly to this office beginning with quarter ending

30.9.2001, for onward transmission to Directorate.,

Encl:AA ' (j _
 “(AN.DKachar) . . -
Chief Postmaster General = . =
Assam Circle, Guwahati-781001 AR
Copy to :- .
The Postmaster General, Assam Region, Dibrugarh-786001 for
information. _
sk [ — |
. Chief Postmaster General
>\ > Assam Region, Guwahati-781001
%
| Q Lcn? ?.:\ N
“cc\ At . _l\i\‘:‘ I\ \“)
o|o‘ W . , e




RMS GH Division

1

8ri Diken Deka
Son of late Uttam Ch. Deka
Ex SGMM, HRO Guwahati

SA cadre . 3.298 .

™9

-Sri Binod Bordoloi _
Son of late Kusum Ch. Bordoloi.
Ex LSG HRO Guwahati

MG cadre 11.11.99

}n‘ Subhash Dey
Son of late Sunil Ch. Dey
Ex-SG MM, HRO Guwahati

MG cadre 11,1199

oM. Binita Baishya .
' D/O Late Kandarpa Baishya
Ex-§S MM, HRO Guwahati _

MG cadre

11.11.99-

Smt Anu Boro 4
D/o late Maniram Boro
Ex SGMM, HRO Guwahati

MG cadre -~ - | 11.11.99

/Sri Upen Ch. Boro
Son of late Debendra Nath Boro

Group-D cadre 7.12.93

| Ex SG MM SRO Rangia .

8mt Kamini Bala Nath
W/o late Rati Ram Nath
X Mail Peon, RMS Guwahati

Group-D 712.93

Smt Naremai Bordoloi
W/o late Babul Ch. Bordoloi
Ex MM SRO Chaparmukh

- | 1L1L.99

T

Smt Amila Boro
W/o late Atul Ch, Boro
Ex LSGSA. HRO Guwahati

GroupD 12.12.94

0

Sri AtulCh. Boro
Son of late Bularam Boro
Ex SGMM, Guwahati_ RMS_

Group-D 11.11.99

11

Smt Manju Medhi
W/o late Kartick Medhi

| Ex SA Guwahati RMS

Group-D ~ 11.11.99

o

N

cett. Dyirsotar (Trehnp’asy)
C oo ’
Assa) Ul My waiiae T iny:

Cadhe Al

it
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‘am willing to work with/GDS vacancied if tha vacant

rost is not in your offices and prefer the following

-~

Sr. Supd. Kms. GHE Div.

Guwahatil - 181001,

Through the HRO (M) Guwahati,
Dated Guwahati the 21/02/02.

Sub~- Compassionate appointment under Relaxation of
‘Narmal rules proposal of candidate approved

and waith ligted )

Ref :No,B~2/7/17/CH V Dtd Tth Feb'2002,

Sir, o , .
~ With refer to zﬁgr above cited latver I

post offices as my choice of Station,

/Vcbu,j‘ Yy
5§c4§fg;zfi 7

Yours faithfully,

Cgﬂa\P-DJ’fzhlﬁﬁL Lﬁ/ujé AﬁUﬁCJVWdKI302”kJaX
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AEpANEEAT OF PDSTS LRI T g

., UFHICE OF THE CHIEF POSTMASTER GENERAL ;3 ASSAM CIRCLE@:GUMAHATI-?B1{%%; s
¢ - : AL el - i

<o _ A : {& e o
o /féﬁjp"taff/16-Misc/97 - Dated at Guwahati the 6.6,2001, Ly 08:6- o

i Fer Ayt ST

Consequent upon the orders issued by the Chief Postmaster Genersal,
Assam Circle, Guwshati to concentrate appointment and absorption of cases
for recruitment under relaxationm of normal rules instead of at divisional
level issued vide No.5taff/16-Misc/94 dated 3.7,98 and upon the recopmendation
of the Circld Selsction Committee, the Chief PMG, Assam Circle, Guwshati has
been pleased to approved absorption of the following applicants who had earlier
been approved for appointment under relaxation of normal recruitment rules in
PA/SA ,Postman/mailguard and Group'D! cadre against the vacancies available in
the division as shown against each. '

Theit appointmert will howsver be subject to verification of their
=ligibility which will be verified by the appointing authorities from the
original records-vis—a-vis the eligibillity criteria. Accordingly the apprcved
‘applicants will be required to produce original certificates especially certi-
ficate of nationality , educational qualification, date of birth etc. which
will be verified personally by the appointing authorities regarding genuineness
before appointing them. o

Cadrs ~"'Name_of-‘ the' candidates Dt.of app-- Dt. of app~ Division al‘ldw
' AR o = dication.: roval, ted
I. PA/SA 1) Sri ‘Bishnu Malakar 13,8496 3.10,97 Cachar(P) Dn.

(2 posts) s5/0 Late Mukunda Malakar,
(Cachar Bn.{P) '

2) Sri Rafiqul Islam 26.8.96 3.10,97 Goalpara On. 1
S/0 Sysd Abdul Kuddus o i
(Goalpara Dn)
II. Postman/ 1. Miss Putuli Bhuyan 941,96 18.10.00 Darrang Dn.
Mailguard D/0 ‘Late Radha Kanta " (by the Dte)
(1 post)  Bhuyan.(Darrang Dn.) .
TI11,68bup'D! 1, 6mt.Mahamaya Rani Dey 24.6.92 7.12.93 RMS 'GH! Dn.
S BoUP b
Mﬁ/&’ﬁﬁ‘ﬁﬁsts) /" U/0 Late Nitai ch.Dey .
P ii;gﬁ (RMS 'GH' Dn )
R ~ 2, Smte.Dipali Devi 13.7.92 ° | 7.12.93 Darrang On.
& W/D Late Lambodar Nath, E
{i%. (Darrang Dn.)
;\Q L o o
'<ﬁ$k\“4f@' Sri Mainuddin Ahmed,  14.7.92 7.12,93 .Darrang Dn.
Y@Sx%§$;g“ 5/0 Late Naskar Ali,
N (Darrang Dn, ) k
o A “" The Divisional Heads should informa the date of their joining to this
\ ofifice. g _ :
h‘\\’ // . . ’ . . : » . \( \
o . : , S . - ?
. . € S.Shyae) yk\ryj” .
‘ A.P.M.G.(Staff) <f/’j2239/
\ : : for. Chief Postmaster{ﬁaneral, )
\Ax9 ﬁzngfbf/Qz;e# Assam Circlg, Guqua i_781q21§_pﬁmddf‘Tedm°m“W

e Gcrmaster Qe

; f e s . ’ r o the ¢ hiet Fostmas ‘

- The Divisional Heads concerned for 1nf024;tion & @ZQ{ninmw,ouwuhMr7m*t
. ~ . R . - : v

¢ The RPMG;Dibrugarh for information. g I

34 Notice.Board, C.0.4Guwahatis
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DEPARTMENT OF POSTSINDIA |
OFFICE OF THE CHIEF POSTMASTER GENE
ASSAM CIRCLE:GUWAHATI =~

No.Staff/16-CSC/2005 Dated-at Guwahati the June 2,2005 "+

-

Subx~ Recrurtment of PA, Postman and Group- D’ on compassionate ground under relaxation of ‘f_ v
' normal recruitment rules: R IR o
4

Consequent on the recommendation of the . Clrcle Selection Commuittee held on 4.5.2005, .
‘fthe Chief PMG, Assam Circle, Guwahati is pleased to approve absorption of the following -
.. . applicants on compassionate ground under relaxation of normal recruitment rules in PA; Postman *
- and Group-‘D’ cadre against the vacancies of Direct recruitment quotas for the year 2003 and
- 2004 and to allot the apphcants to the Division shown against each. :

el .The appointment will however, be subject to verxf canon of the ehglblhty which will be

‘verlﬁed personally by the appointing authorities from the original records Vis-a-vis the eligibility
-, ¢riteria“The appointing.authority / Divisional Heads to whom the approved candidates are allofed,
- -.,--wﬂl collect the requ1red documents of the candidates from the concerned Divisions. : ’

Name of deccased 7

et “Cadre 18I | Name of the Division Remarks
e | el No. | candidate official and- alloted '
FLIREPL ' ' rclationship with ‘
R . S ' the candidates : '
e N T 3 4 50 1 6 -
w o . |PA’- [1-]Shfi Bidit Kr. S/o Late Nagen Ch. | Sivasagar Dn. | Against one additional direct !
' Caglre Bora ' Bora, Ex-Group- vacancy in PA cadre | |
‘D’ Sivasagar HO approved by the Screening ’
: . Committee for'2003 & 2004 |
% § . .and alloted to. - :
' \,/9.’/ Shri Ajit Kumar S/o Late Dhireswar | Darrang Dn. | Against an additional direct | ;‘
Kumar, - Ex-SG vacancy '~ in. ' PA . cadre :
o MM, HRO(Mails) approved by. the Screening
§ Guwahati RMS Committee for-2003 & 2004 |
: ) A 4 ‘ o “and alloted to. -
B \/4/ Miss  Ritutrishna | D/o Late Hiteswar | Guwahati(P) Against one additional direct |.
Deka Deka, Ex- | Dn. vacancy in - PA  cadre
e ' SA(BCR), : - | ‘approved by the Screeping
’ Guwahati RMS "| Committee for 2003 & 2004
. , ‘ : B and alloted to.
‘ 4 | Shri Amit Ch. Das | S/o Late Maram | Nagaen Dn. Agamst one additional dlrect
' S Ch. Das, BEx-Gr.| - vacancy ‘in - PA  cadre
‘D? PSD/Guwahati approved. by the Screening
Committee for 2003 & 2004
and alloted to.

Asstt/ Diractor {T‘:chnrf'og:;f;m"m
1 Cio (e Chied Fadtmaster Genergl

Assom Circle, Guwahati-781 091

“Contd,




00

~ _wm kel 0 T

- L23e — G- FF —

Postman | ]

Shri Pax’ihajit Nath
- e .~ |-Nath,

Cadre . T - 4 ... . ..

Slo Latc ?;gbir _Kr.f |
Ex-Gr.- D

Silchar HO

Cgcﬁa_r Du _ [

-,,Agamst one adclmo.mi dxrcct
vacancy in Postman cadre

“and alloted to.

approved by the Screening{ -
- Committee for 2003 & 2004 | .-

"Mrs. Renu Devi

TWio Late Dipak Kr.

Sarma, Ex-SA SRO

-Rangiya, Guwahatl
'RMS R '

Dn

Guwahatl(P) N

.| and alloted to.

Committee for 2003

Against one additional direct | »
vacancy in Postman_-cadte| < -
- approved by the Scrcemng e

Copy to :-

Q/o Chief Pc;stmaster General

Assam Circle, Guwahati —

The PMG, Dibrugarh Region, Dibrugarh for information.
All SSPOs/SPOs/SSRM/SRM in Assam Circle.
The Supdt. PSD/Guwahati. '

Concerned ﬁ]i)

Far Ghiefpesf‘ fiter: ¢ \ HERETE
Assam Circle, Guwahati — 781 001

781 001

.

{

Gr. ‘DC/ rd Shn Gakul Ch. Sfo *Late = Jyotish | Goalpara Dn. - |’ Against one additional diroet | -
| Cadre Roy Ch. Roy, Ex-SG}| - . tvacancy in Gr. ‘D’ cadre
R - | MM . New | approved by the Scrcening| =
‘ Bongaigaon -under Committee for 2003 &-2004 |- -
R Guwahati RMS -t - - and alloted to.
477 St Parbati Das— {W/o= Late | ‘GH’ RMS . - | Against onc additional ditect | - _
‘ 1 o swo=2 e |'Harimoban - Pas,-| - - |vacancy in Gr. D7 cadre’| T
) Ex-Bearer ~ Nodl | - - approved . by the Scrceumg R
- / ~~~~~~~ Depaitmental BN R Committce for 2003 &:2004 '
i Canteen, ‘Guwahati' |~ ' and alloted to. . . i
. RMS ' - e e
-“The Divisional:Heads should inform the date of their joining to this office. .~ -~ . .~
The cases of above mentioned candidates were consxdered by the CSC on the ba31s of
merit of the,cases subject to availability of vacanCJes ' : : i .
AP. ( Staff ) e
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. x Mallick,

(8) Shr1 Sankar Bar—
kakatl,n f : :

3

(9) smti Saghana Misra,

,,;(10) Shri Kandarpa Kr. -
% Sc_al ,1

\ﬁyf) Smt.jbiju Baruah,
(12) Mrs. Mufida Islam,

& 5) Smt Anjall Prabha,
Bord0101, N :

k£;4¥/3mt, Sarada Bdla
7 Kalita,

(15) Shri Kaushik cCh.
Mazumdar,

‘f,_Dhubrl,

- Bordoloi,
- (sa) sro, Tezpur,”

Kalita, S
HRO, RMS Guwahatl///S

. $/0 Late. K.K.

- S5/0 Late Haren Ch,

Barkakotl,‘pX*

. Group'n' -Chaygaon, .

Guwahatl Division,

W/0 Late Upahanda
Misra, Ex-=P,. A.,
Cachar Division,

S/0 Late Arabinda
Seal, EX-oGMM

SRO,, Shillong,

W/0 Late Nazrul
Islam, mx—UDC
SBCO, Tezpur,

D/0 Late Tapu Ram

W/0 Late Bhuban Ch.
EX—SGMM

Mazumdar, Ex~-MM,
SRO, Agartala,

ux~LSG.//‘SSRM/Guwahat1 No. -

Staff/16~17/91
SoP/GuWahatl NoO.
B/A=~1/7/9% « - .

Staff/16-20/91
SSP/Silchar No.
Bl/Répft/Relax/91.

Staff/16-33/92
SSRM/Guwahati No.

 B-2/1/17/Ch 111/A.

' W/O Late Samar Kantji
~-Baruah, Ex-~S.A

Staff/16-34,/92

o) //’SSRM/Guwahatl No.:

B=~ 2/7/17/Ch III/(P).

Staff/16~ ~36/92.
SP/Tezpur No.
Bx/Relaxatlon-2/91.

Staff/16-39792
‘B=2/7/27/AP.

Aest

Staff/16~ 40/92(\0u<'"
RM/Guwahati MQwM“““

-2/7/17/B.

Staff/16-45/92
‘SRM/Silchar Ne. ,
B-9/R, -K. Mazumdar.

M-

f, Directer

"/)é{mexums
AN~

LIoT OF APFROVED CbNDIDAThS RECOMM:NDEb BY THE C S.C. ) -
\ "‘,:G i 8-11-93-FOR APPOINTM:2 NT UNDER RELAXATION OF NORMAL - 0\’
; T}JTMJNTD RDLMS *J GRODP ‘D! CADRu, ' “e ¥ N
ST fin . ’
ame of the candidates Vame of deceaspd/ File No. Co/Units
oo R 1nva11d off1c1al .
Miss Sandhya Ranl D/O Lete Mihiram Staff/16-4/91
Bora, Bora, Ex-SGMM, SSRM/Guwahat i
. Guwahati RMS, NO. -B- 2/7/17/8.
. Shri Mrinal Kanti - S/0 Late Maﬁlndra Staff/16 -5/91’°
- Ch. Malllck : SSRM/Guwahatl
Ex=LSG, S. A., NO .B= 2/7/17/M.
RMS/Guwahati,' -
(3) Shri Tapan Xr., S/0 Late Tankeswar Staff/16~8/9l 4
Saikia, Saikia,E Ex~Group*D! SPosts/Tz=-Bx/
Darrang Division, Relaxat;ion:l/@l°
(4) Shri Chldananda S/0 Late Konaram Staff/16-.9°/91 -
ualkla, Chutia, Ex-NG ' SPests/JRT No.- '
o Slbsagar Division, ~BZ/Relaxatlon/VI. -
%KSDiShri Chandan S/0 Late Birendra. Staff/16-10/91
Chakrabarty, Chakrabarty, Ex- SRM/Sllchar No.
SGMM,. RMS 's* - ¢ B= 7/17/Ch Iv,
. oo 4 . DlVlSlon, Silchar,
(5) Shri.Umesh‘Ch;Bora, S/0 Late Mahesh Ch. Staff/16 <14/91
S Bora, . Ex~Mail" Peon, SPosts/Jorhat ,
. - s Slbsagar DlVlSlon, B=2/Reélaxation/VI. @ﬂfﬂﬁﬁﬁﬁ
' " ) ’ ' ! . . ) . > ) .> . "‘», . Gﬁ
C 7)) Shri Bhabiram 30ro, = S/0 Late Bhogen Staff/16-15/91" %;ﬁ?!V$ﬁQ
- - Boro,- - Ex—Postman, ’SSR/quahati No.
. Rehabari. p. .y .- B/A95/1/9la. ‘ y
‘Guwahati Division, T BN

Cn“thébi§
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€1 L osting

e, Gowanabs 781 001
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Hare of the candldates

et

Name of deceased/

(14 ) Mrs. JonaPm Dalmary;f

oq01),
P

‘JG /1‘

\Aa/GIth Mohamava Ranl -

Déepali, Devi,

(19) Shr1 Pranab Ashlsh i

Das,'A

(20) MaéjMaihhadih?éhmed

(21);Shr1

\361213.Shri_755'"b .

Upen. Ch. Boro;

(23) ohri

(24)f$hriu¢;;'u
(25) Shri

6) Smt-. Kamini Bala
7 Nath, .

(27);ML$:tAr¢haga:§ﬁtte;

(28) shri Nallnl Prasad
Sarma Barooah

r

(29) Shrl_Blmal W;f:

. (30) ShIl Gopal Ch.
' Namasudra, Y

(31) Smt. Glta Das,

;1nvd;d_off1c1al

Babiﬁ Saikia,»
,Blndukurl,"

en-Gogoi, -

Tapah‘Baishyéw
. . Baishya,
. Peon,

a.lNath;

s Goalpara,

"Das

\Vjé/3 Shri’ Nlrmal Kr Deb*

te Mukul Gog01

‘xEx-Postman Nagaon HO

W/u Lute Nltu Ch.

Dey,  Ex-SGMM "HR
Guwahetl,fhg"
J/C Late Lambodar
Nath Ix=P, A_
Tezpur, ': .
ﬁ;S/O Late Uma Prasana
Das, Ex-MG, TNC
‘Katekhal, H‘S' Dan.,

ES/O Late Naskar ali,

Ex-VG
ghat,

Fharupetla—

Jogya Jy@tl Bora 8/0 Late Bokul Bora,
. v . Ex-Mail.Peion (C)

"Packer, Rorhapjan,

~ﬁfT1nsukia,

S/0 Late. Deoendra
Nath_aoro, Ex-SGMR,
~SRC/Rang1a,

S/0 Late Promod Ch
Salkla,_LX—JPM

‘s/o Lete Surendra
Nath Gogoi, Ex--“

. Postman, Tengakhat

S/O Lete .i_:akhl Kan-ta
Ex~-Mail-

‘Dikam,

W/O0 Late Ratiram.
’Ek-MM,

g N/O Late Indreswar

Dutta;,. Ex—Group D'
Jorhat H.C. :

'S/0 Late Salya
Prasad Sarma Barooah

.. Ex-0/5 Cash,

Mangaldoi,

'S/O Late'“llmadhab
Barman;: Ex-Drlver,

s/o Late Gopendra '
Namusudra, ExX-Gr' D'
,Cachar DlVlSlon,

w/o Late Ni ranJan
ux-Gr 'D' Ledq

_S/O Late Nlrendra :Ch.
Deb, HSG(II) HRO (M),
Guwahatl,

,Staff/hé 67/92

EStaff/16 84/93

Staff/16w94/93

vStaff/lé—lo

'aFrle;No.,CO/Uhlts‘ %
B s

Staff/16 46/92

SPosts/Nagaon No.
Bx/Reélax/52.

Staff/16 47/92 .
SSRJ/Guwahatl Noav
82/7/17/MR -

Staff/16 50/92
SPosts/Tezpur .No.w.:.-
Bx/Relaxation~ 1/92

Staff/16 52/92
SRM/Silchar’ No.

B 7/17/Ch IIT.

Staff/16 53/92
SPosts/Tezpur No.
Bx/Relaxation-2/92‘

Staf£/16=55/93

B- 3/7/17/UB._--*

Staff/as-az/gz,_

R Bx/Relaxat10n~4/92?;:a

\

e e

DR No. B-l/Relax/
J. Gogoi.
Staff/16~97/93
B=1/Relax/Rectt/
T . Ba ishyaso
Staff/16-81,/93
SSRM/Guwahat i
B~2/7/17/UB. .

B—Z/Relax/VI ‘“

Staff/16 86/93: .
Bx/Relaxatlon7§{§2“

B/A—88%UO

i&«gi ) ﬁﬁﬁ

Staff/16*101/93-f'

TSK B- 2/Re1ax/2
Staff/15-102/93
B-2/7/17/N.

Bl/Rectt/Rel

Contd..e...%.
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b

(33) shri Sanjlb Sen—\f

y 5
€

ﬁithegcanddd%tes

oupta,*‘

(34) Snt Glrlbala

(35) Shrl Jayanta Deb—

Barman,

*'*ath

(36) Smt. SonmaifKonwar

mayr

per.

be neth 1n future for such sho

S

The committee

be . kept
2rders of Dte.

_Bihari
"Ex—Group D' Haflong

1n ‘penel for absorblno 1n
letter No._24 2
flnally absorbed ;n regular Group D

/93 Relaxatlon

Name of dec ased/

4.._-_..—--—

11nva11d offlclal

~ e

._;s/o Late Sukhendu
‘Sencuota
_ Badarpur Bazar,

Ex-SPM

M/O Late ‘Nirmal Kr.
Barman, Ex—Group D!
R&T Dlspensary,

'Sllchar

S/O Late Bingod-
Debnath

,W/O Late AJlt Kr.
Konwar, Ex=SGMM,
oRO Mariani,

.
oo

ﬁhe fu
/87~uPB~I

y to vacnncy as and when
w1tn cIear understandlng this:

they cannot clai

C-lef Po:
Assam Clrcle,

Dtd

ecessary actlon z

,,équés

%ads 1n Ass»n Clrcle
tedvkindl

'For
_ Assam Circle,

rt terms engagement,

quwah

roiudivesrdt

_Chvef Fo m"?ter’?

Asstt, r)wecrnr {Technetogy:
Q/o the € hier 1, INEMASIEL Crepg, gy
Aosum Cirele, U weiing - 781 vgy

: Plle No. CO/Unlts

Staff/l6 103/93
‘Bl/Rectt/Relax/92.‘

Staff/16 104/93
Bl/Rectt/Relax/92

Staff/16 105/93
Bl/Rectt/Relax/93

StaFf/16 108/93
B 7/17/Ch-I11.

)

recommends that the approved applicants‘

ture vacanc1es as
dated 30 7 93 tlll

such vacancy occurs

im any.-§e

tmas"

at'G
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-l | DEPARTMENT OF POSTS, INDIA |
OFFICE OF THE SR. SUPDT, RMS '6H' DIVISION
SUWAHATL - 781001

Memo No.B-2/7/ 17/Ch-V | Dated ot Suwchati the 14-06-05

In pursuance of CO Suwshati meme no Staff/16-L5C/2005 dt 2/8-6-2005 Smt
Parbati Das W/O Late Harimohon Das Ex Bearer no 11 Departmental Canteen Guwchati RMS
is hereby approved for appointment on compassionate ground under relaxation of normal
 recruitment rules to Group™D” MM Cadre and allotted to under the cppointing unit of ASRM

(P) Guwahati RMS subject to satisfying +he condition of age and educational qualification
prescribed to the cadre of Eroup "D ' ‘

The appointment will however be subject to verification of +he eligibility, which will be
verified personally by the appointing authority from the original records Vis-a-Vis the
eligibility criteria. ’ :

The appointment has been granted on reloxation of normal recruitment rules on the
understonding that the candidate will tcke proper care of the members of the family of

deceased official failing which the oppointment is likely to be revoked.
- Al
g

Senior Superintendent,
" Bex\c‘ﬂ RMS ‘G4 Dn, Guwchati-1.
Copy to - G 8 - T
1. The ASRM (P) Guwahati RMS. ﬁéﬁg;{rfﬁﬁ%‘on. He will please take necessary action for
appointment of the above no’ﬂ:a::!dicia?s against existing vacancy after observing ail
pre-appointment formalities under intimation Yo this office. Written declaration to
the effect that the candidate will mairtain the family of deceased official shou!d be
obtained from the candidate ond kept on record.
2 The HRO RMS "6H" Dn, Guwahati For information and necessary action.
3. The Chief PMG (Staff) Assam Clrcle, Gny For information w.r.1, the letter cited above.
4, Smt Parvati Das W/O Late Horimohan Das Ex Bearer no IL Departmental Conteen,
Suwahati RMS (Through HRO(M) Guwehati). : :
Smt Das is hereby directed o report ﬂ?é; ASRAM (P) Guwchati RMS within 10 days
from the date of receipt of this letter foiling which it will be treated that she is not
interested to be absorbed in the Department. |
5. The Supervisor {(#tails} Ghy for information te will please arrange the delivery of the
ietter to Smt Parvati Das. '

6-8. The Stoff IT/ESTYAcctt DVL. Office. ~
-10. > N T
9-10. O/C & Spare. | P}\ N
. & ' i

o

Senior Superintendent,

6@3‘@ RIAS ‘6H' Dn, Guwshati-1.

Lt
(T~r‘.""‘““?"’ A A"".}.
y al - v..';,'
A

A

b eeee TOenT

" T N
« o T, nd
et f
<. !

Assaws L

o

=



- , ~28- - 81— .AvwmmYJG
- PN Y N . . . ’ |
™ UOATENT UF T TROTA N ‘ o
' e ' ' ' ToRTe S N : )
) .

ﬁ{b the Senicp Superintesiopt, V0 oRY U, Guwah tley \KC

“7 A-“"-' h\?*:c!n.- (Tachnology)
IV | Q/o tre .( -liicf: rostmastei General
/ RN .

731 001

» ' -Assut Circw‘."Gu‘Wahau"
vemo Noe 3=2/7/17/h=V, s
Dated at Cuwahori-l, the 21-£-2008.

In pursuance of the Chicf jeotmaster Geperal Assam

~ircle Guwahati letter Xo, BEEEL/ 1 CmbtiBe /27 Gatof! Fab-2001

Sroup ‘DY vatl man cadrs and &%
. 7 v ing
ficatiom puacribgg

to the cafre of group ‘D¢,

condidate will take proper care of the members of the family

“mti Mahawaya Rani ey wife of Late Mital Sh, Dey Ex MM of
3 G Bo, Quwahati 15 hershy 8 1d for apnointment in "
under relaxation of normél rules of reeu
the conditien of age and educationel qualg

The appeintment has heen grénted in relaxation of
normal rules of reduitment on the under standing thet the
of late official, failing which the appeintment is likely te
he revoked,

ntendent,

RT3 %gﬂ’ Dne Wﬂhﬁti“i.
Copy ¢t~ p-

1. THE SRO RM3 ‘GH' Dn, “nillong~793001 for
information, He will pleass toke necessary action S
for appointiint of abowe eandidate against exiseing -
vicancy after obs rving all pve appointzent formalivinh
urder intimation to this office, Written declaration
to be effect that the acandidinte will maintain the family
of dosfesed official should he obtained frem the cand {d.
ate and kept on recerd, Herd appointmant will, however he
subject to verificetion of hor eligibility which will be
verified Ly the appointing sutherity from the ordginsl E
records, accerdingly, She will be regquired roduce orige
inal certificate specially curvificace of nationality
educarional qualification, date of bHirth etre, which wiil ;
be verified personally by the appeinting authority regarw
ding their genuinnes: befors hep aprointment,

2. The HRD M3 'O Do, Guwahati for informution,

3. "he Thier vostmester Censrel (steff) Assam Circle Cuwahstd
for information w.r.te CO, Cuvahati letter Mo, 2e8ff/l -
Mine/97 doted €-£-2001,

4, Smty Mahemays “ani ey w/o Late Nitai Ch, Doy ¥ M
{ through RO/ mBg). :

5., The 3RO RM3 OR' D, New 3onqeigaon for information, .
He 18 reguested to arrenge the delivery of the letter
to Smti Mehemaya Rani Dey,

f=Ffs The Statf-1I/Cat/Acett, Uvl, office Guwahati,

'Sfé/ o [ | /




Sm‘r Saradn EJG Baighya
»fiff ¢ i.ate m:maa Mlirl Ta BQJSHVQ gg.x Swﬁﬁfw ?

‘:’ = .?"?31 (%’\ 154 :53!,1"" "“ .
f-“’ 0, !?:wﬁ‘a Para, Via- dzare, Guwahoti,

B2/ i?;’5h=§/, ’ ' ﬁé*‘fed at Guwehati-1, the 28™ May'2004 \\ LR i
Sub:-Compassionate areund eppolntment under rsloxation of normal méezs.\\ Gu\Na\ }?*fx}f;ﬂ”ﬁ
s

In pursuance of CO/GH letter No. 5taff/16-C5C/2004 did 13-8-2004 18

ed for obsorpiion naljuies in group D

ugmr*‘% the Direct Recruitment quota for 2002 alictied to the i’}zv ision shown below.
]

The appointing &uﬂdomw to whom VO Gre. a!?aﬂeé will ¢ol eéc?. the required

=

mated That you are uhder relaxation fiors

v

umenis. You are asked o report to the concerned appointing authority fer m'n,fas:ary
ion. o | » . : )
re | 8L |  MName of the - Mame of the deceased | Division | Bemarks i
No candidate officiai and reiationship |  aliotied ' 1
. , ‘ with the condidate i , i
wp L1 1 Smt. Sareda Bele | W/O Late Kamala Kanta | Aychladies | The remeinl g
Baighya Baishya Ex, SEMM | Hostel PTC/ | yacancy of 2002 in ;
' Guwahati RMS Guwahati - | Group D cadre d*oﬁg |
‘ - * with the Post of &HJ |
4 | Divisien be diverted f '
! oo to CO/GH |
\\ . »
The above case was considered by *h@ CS“ on the bagig of merit of the case subjec

waiiability of vacancy. o [\/\/ ;

Senior Superintendent,
RMS 'GH' Bn, Guwahati- 1.

a\r to:- . .

i, The D Director PTC Guwanati for information dfx nfa. Q’f") .
2. The Chief P& (Staff) Assam (ircle Guwohati for favour of information w.rie
CO/&H letter cited above.

The 55Pog Guwahati,
Concerned ;153 f the candidate
OC & Spare.

O

e A

ALstt. Dicferor (Tachnatngy)

; . A ot $ *
OroTre o It of Pastriosion Genegal Qﬂpﬂ‘ e !_g;}emr?eﬂﬁsg’h,
Avaamy Ciscle, Uuwahuti.78) 003

2?#’;5 ‘thzjn uwahati- i.
. P .




TS (arer Gieneral

A DEPARTMENT OF POSTS, INDIA IDURIN e Lner
' OFFICE OF THE SR, SUPDT. RMS'GH DN, ., v it

SUWAHATI — 761 001

" AY\T\&YUM 19
| D\rec (T2 C“"“'“ﬁy)

Memo No B-2/7/17/Ch-V Dated at Guwahati the 23-10-06

In pursuance of CO Guwahati memo no Staff/16-C5C/2005 dated 11-10-06 the tol!owmq

candidates are hereby approved for appointment on compassionate ground under relaxation of normal
recruitment rules to Group “D” Mall Man cadre and allotted to under the appointing unit mentioned
against their respective name subject to satisfying the cond tion of age and educational qualification

. prescribed to the cadre of Group "D”.

. ; ' . g«w@
. : h o4 dﬁ’&“

1. Sri Deep Chatterjee IRMGH 2° Sub BARS £ mgm
- ~ S/O Late Himel Baran Chatterjee ‘5"

- Ex-MM,SRO Rangia |

2. Smt Renu Swargiary - SRO Shillong

W/0O Late Hemanta Swargiary o
Ex-SA,SRO Shillong \\ i et 2

The appointment will however be subject to verification of the eiigzbmtv, whsch‘ wm be“
verified personally by the appointing authority from the original records Vis-a-Vis the e!igibﬂlty criteria.

The appointment has been granted on relaxation of normal recruitment rules on the
understanding that the candidate will take proper care of the members of t‘te family of deceased
official failing which the appointment Is likely to be revoked.

<l -

Senior Superintendent

RMS GH Dn. Guwahati-1
Copy to:-
1-2, The IRM GH 2™ Sub Dn Rangia/SRO Shillong. He will please take n/a for appeintment of the
above noted candidate against existing vacancy after observing all pre-appolntment formalities under
intimation to this office. Written declaration to effect that the candidate will maintain the famiiy of the
daceased official should be obtained from the candidate and kept on record.
3. The HRO RMS “GH” Dn Guwahati for information & necessary action.

4, The SRO Rangia for information & n/a.
5. The SRO New Bongaigaon for information. You will piease hand over the party copy of Sn Deep

Chatterjee under clear receipt. -
6. Smt Renu Swargiary, You are hereby directed to report the
W/O Late Hemanta Swarglary | IRM GH 2™ Sub Dn Rangla/SRO Shillong
Ex-SA,SRO Shillong { Through SRO Shillong within 10 days from the date of receipt of this
7. Sri Deep Chatterjee ' _ . letter falling which it wili be presumed that
S/0 Late Himel Baran Chatterjee “" you are not interested to be absorbed In the
Ex-MM,SRORangia Department
(ThroughSRONewBongaigaon)
Vill ;- Bhakarivita

PO & Distt :- Bongaigaon : S
8. The Chief PMG(Staff},Assam circle Guwahat: w.r.t the memo cited above.
9-12, PF of the candidates at Divisional office/Appointing unit.
13-15.The Staff-II/Estt/Accountant Divisional office.
16-17. O/C & gp_a_f,e.

RMS aH Dri. Guwahatx 1



HIEF POSTMASTER GE

stman / Mailguard and

DEPARTMENT OF POSTS o
RAL : ASSAM CIRCLE: GUWAHATI - 781 001

dated at GuWaﬁaﬁ the 11" Novembér, 1999

On the Vr_ecomn‘i’"endations of the Circle Sel’ecﬁon Committee, the ‘Chief .
General, Assa‘;il ‘Circle, Guwahasti has been pleased to approve appointment of

following applicants under relaxation of normal recruitment rules in PA/SA,

-Group-D ‘cadres. The candidates are listed below.
according to seniority as per the date of receipt of applications. R -
e .

, Itis clarified that the above cases have only been approved for recruitment
under relaxation rules by the Circle Selection Committee and the said approval does not
confer upon the approved candidates any right
appointment will be further subject to availability of vacancies as per the extant rules

for immediate ab_s_orptio'n as their .

governing the recmitment-under relaxation of normal rules.

, Their appointment will further be subject to verification of their eligibility
which will be verified by the appointing authorities from the original records vis-a-vis the
eligibility criteria. Accordingly the approved applicants. will be required to produce

original certificates especially

0

certificate of educational qualification, date of birth - etc

~ which will be verified personally by the appointing authorities regarding their genuineness

before appointing them.

PA/ SA CADRE

S CO/RO filemark Name of the applicant

" Cases under.CO’s Jurisdiction

Staff/16-42/96  Md Montez Ali <

\./‘ﬁ |

- /62/ Staff/16-1/97  Sri Bhaskar Boro
\AF  Suffl6-1/98  MissBulu Das
\_/o/ Staff/16-9/98  Sri Sanjeev Kr Das
G5 Stafif16-10/98 ~MdNurul Haque

o

Staff/16-11/98  Sri Dipak Medhi

®

Name of the deceased
Employee & post held

Late Mahboob Ali
Ex Stg Postman,
Guwahati GPO

Late Mukunda Boro
“Ex Postman, GHY GPO

Late Harmohan Das
Ex PA,Tambulpur SO

Late Chandra Kanta Das

ExPA, Guwahati GPO

Late Saharuddin Choudhury
Ex PA Palashbari SO

Late Kanak ch'Medhi
Ex Group—D;Guwal_lati HO

Ngatt: “Nireator (Techneology)

O o oz : stasive General
Assau Wireie, Wiuwutiate-781 001

Copeat




| Staff/16-2/99

C
20 ' Staff23-28/96/RP
1 SP———
« 12" Staff/23-16/97/RP
\ A3 Staff/23-18/97/RP
s Staﬂ’/23-22/97[RP

-

. \_/[ Staff/23-1/98/RP

o
/

Staff/23-19/97/RP

,-

' StaﬂZ23-9-/98/RP
Staﬁ723;10/98/RP
swﬁ'/23-13/9s/kp

sﬁmzs-iwmip

o
N4

Staff/23-7/99/RP

$taff/16-18/98  Mrs Giterha Devi

C o Stafif16599 .,

=2=

ases under RO’s jurisdiction

' POSTMAN / MAILGUARD CADRE

Staff/16-27/97  Sri Dibakar Rabha

Late Daneswar Sarma
: Ex PA, Nalbari Dn.
Upper Age of Mrs Gitema l)ev1 has been condoned

Sn Lakshya Bora Late Knslma Kanta Bora \ Son a
‘ Ex Gr.D, PSD Guwahati \ ‘
" Sri Rabin Ch Das Late Surendra Nath-TV  Son
' Ex PA Guwahati GPO
Sri Siddartha Sankar Paul Late Mrinal Kanti Paul Son
. Ex Acctt, o/o SRM Silchar
Sri Pradip Kr Dutta Late Subrata Kr Dutta Brother
Ex MM, SRO Dimapur
Sri Rajen Koach Late Momal Ch Koch ‘Son
Ex NG Dhemaji PO
Sri Samarendra Hazarika Late Lohit Kr Hazarika Son
Ex SPM Margherita SO
Smti Smritikona Das Late Budhamoy Das - Sister
Ex PA Badarpur SO ‘
Sri Chma Narayan Bharah Sri Hireswar Bharali Son
Ex SPM Majuli Bongaon SO
Sri Samiran Das Late Subal Ch Das | Son
: Ex Mail Peon,Diphu PO
Sri Tanay Bora Sri Suchen Ch Bora Son
: Ex LSG SA,SRO Tinsukia |
' Sri Dipak Malakar Late Durga Sankar Malakar Son
. Ex PA Tinsukia HO
Miss Sangeeta Das Late Kamal Ch Das Daughter .
Ex PA Doom Dooma SO .
 Sri Navajyoti Das Sri Padmeswar Das ‘  Son
' Ex APM,Diphu HO
‘Th.Gopen Singh Late Th Sanatomba Singh Son
Ex MM,SRO Dimapur
Late Debas Kanta Rabha , | Son’
Ex SPM,Baladmari SO

Lo € et bosiia

Ananivd Girsle,

A (Techno'oov)
st Genieral

Guwabasi-781 001
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Sri Binod Bordoloi °  Late Kusum Ch Bordoloi ~Son -
~ Ex LSG HRO RMS GHY
Sri Subhash Dey “*  Late Sunil Ch Dey - Son_
: Ex SG MM HRO GHY
Sri Bhuban Rabha Late Dinesh Ch Rabha Son-
e ! : Ex Postman,Rehabari SO -
Miss Binita Baishya Late Kandarpa Baishya Daughter
Ex SG MM HRO Guwahati
Smti Anu Boro Late Moni Ram Boro -
Ex SG MM, HRO GHY
Cases under RO’s jurisdiction:
97 Suff/23-12/97/RP Sri Simangshu Chutia  late Gana Kanta Chutia
' Ex MM Simuluguri
4 Staff23-2/98/RP Smti Arati RaniDeb . Late Gopal Ch Deb 4
Ex Postman, Taraput SO N
Upper Age of Smti Arati Rani Deb has been condoned. C 7
N /09/ ‘ Staff/23-5/9_8/RP Sri Babul Ch Das Late Narayan ch Das Son
s Ex MG HRO Silchar
\/r(  Staff/23-6/98/RP Sri Ajoy Kr Chetia - late Rohini Ch Chetia Son
S . Ex MM SRO Tinsukia
- GROUP —D_CADRE
\ﬂ)ﬂl Staff/16-88/93 ’-’/Smti Naremai Bordoloi  Late Babul Ch Bordoloi Wife
' Ex MM Chaparmukh. SRO
‘ Upper Agé of Smti Nammal Bordoloi has been condoned..
2 Stafff16-15/95 «~Sri Atul Ch Boro Late Bularam Boro Son
- Ex SG MM,GHY RMS
\/0( Staff/16-39/96 Sri Uttam Ramchiary Sri Lolit Ch Ramchiary Son
: Ex Postman,Bhawanipur SO
« 04 Staff/16-21/98 Smti Padumi Das Late Harihar Das - Wife

Ex Gr.D, Athgaon SO
Upper Age of Smti Padumi Das has been condoned

—Mrs Manju Medhi Late Kartic Medhi Wife
Ex SA Guwahati RMS

Upper Age of Smti Manju Medhi has been condoned.

05 Staff/16-22/98

acatp, Dirsclor (T:chpeogyd
O, 0 tlc @ hiel > osb RS THIRS c.nudl
Assam Circic, Guwaliat 731 ual
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/% Staff/16-29/98 Smti Pratima Talukdar ~ Late Ramesh Ch Das Daughter o j
- : i "~ Ex OS Cash, Rangia SO : '
Staff/16-4/99 SriKamal Choudhury  Late Putul Choudhury ~ Som
Ty Ex Gr.D, Guwahati GPO
:pses under RO’s Jurisdiction ;- ‘
Staff/16-26/95/RP ﬂdiss Gita Deka - Late Joy Ch Deka . Daughter
S . Ex OS Mails,Darrang Dn '
d : v mi -é’ ’ i
Mﬂ/ Staff/23-2/96/RP -~ SriPrameshchDas - Sri MantuDas Patni . . Son ,
B - L _ Ex Postman Kanmganj Bazar P
\ A0 Staff/23-10/96-RP Sri Somanta Gum Late Kaliram Gum
- ) ' . Ex Postman,Kamalabari SO
WM Saf23-12/96/RP S KandarpaKrDas  Late Gauranga Ch Das
e . : ' . ExMGHRO Silchar
\_)z/ Staff/23-18/96-RP Sri Babudhan Dhree - Late Bijoy Kr Dhree
: ' . - Ex OS Cash Silchar HO
{ . ‘/Y/ Staﬂ‘/23-21/96-RP Sri Prasanta Sarma Late Anantanath Sarma
5 ' - Ex Postman,Dibrugarh HO
", A4 Sf23-2296RP .  Miss Ajuabi Sonam  Late Tek Bahadur Sénam
, Ex Postman,Bindukuri SO
15 Sfi/23-26/96-RP Sri Biswajit Basumatary ~ Late Debaram Basumatary
‘ , : ‘ : : Ex Postman Chapanalla SO
\_16~  Sff23-2/97RP - SriTilak ChBordoloi  late Kiron Bordoloi Son
Ex SPM Kampur SO
Upper Age of Sri Tllak Ch Bordolm has been condoned
N Staff/23-3/97-RP  Sri Jyotish Ch Das otirmoy Das Son
Ex MM TMO Badarpur . L/~
v 'is : Staﬂ“/23-10/97-RP * Smti Simala Basumatary late Rajkumar Basumatary Wife - ~
e Ex PA UdalguriPO - : : '
Upper Age of Smtl Simala Basumatary has been condoned :
N / Staff/23-12/97-RP" Sri Bijoy Kr Das Late Nikhil Ch Das . Son
- : : Ex SA SRO Dimapur _ i
wzo/ Staﬁ‘/23-20/97-RP Sri Pankaj Das LateParesh ChDas =~ Son' .
: Ex POstman,Dibrugarh HO
2T Stafff23-2 1/97-RP Sri Monbahadur Chetri late Bhim Bahadur Chetri Son
‘ : S Ex Mail peon-,Doom Dooma SO -
\}2-/ Staff/23-4/98-RP , ' Smti Chenehi-»Siﬁgphow Late Gopal Smgphow : Wife
‘ Ex Gr.D Margherita § : T
Upper Age of Smti Cheneni angphow fias been condoned \(
, - o | \(\( 28 )
| . ©
£ AL:“::CQ“W-;%" ga"’“ha'hajm \‘-%\ .
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T Staff/23-7/98-RP  ...e MisS Bhagya Gogoi late jyoﬁsh Gogoi "~ daughter
5 1 L Ex MP,Chabua SO
Stéﬁ/23-8/98-RP' Sri Babul Ch Panging  late Katiram Panging -

Ex Gr.D Lilabari Airport SO

Swff23-199%RE © SmtiPuspaKumai | late SriPrasad Kurmi
& Qt&l 4‘/) Kwora Ex Gr.D,Dibrugarh
Staff/23-4/99-RP SriPradipGah ~ late Mangal Garh

- . Ex Gr.D,Tinsukia HO

. The following cases were rejected by the CSC:

01 Staff/16-28/98 \.~Sri Arun Kr Brahma late Kameswar Brahma
o - Ex HSG-II HRO Guwahati
02 Staff23-1/97 /RP’ Mrs AparnaDas - Late Kanailal Das
Ex SDIPOs, Jorhat
03 Suff1630098 - SmtiKanchan Hazarika Late ChandraKanta Hazarika  Wife
. : Ex PA Dispur SO
04 Saff16:37/95RP - SmtiBasanti Mahata  Late Badan Mahata Adopted daughter
: T Ex Gr.D Karimganj HO o
05  Stiff23-14/98-RP  Sri Suni Borah " Late Ganesh ChBorah Son
: L. , , Ex MM Mariani

COPY TO:

1. All Divisional Heads in Assam Circle for information. ‘
_ ‘ ' N APMG STAFF
2. The Postmaster General, Assam Region, Guwahati. A copy of the list 0/0 CPMG.Guwahati
may be kept in the individpal file of the candidates concerned. o

3. Concerned Dealing Asstt, CO forkeeping a copy of the list to the
Individual file of the candidates concerned.

Wﬂ)\

-
Aeqtt,

Nirectnr (Tochnelogy)

SO0 the U he! |'-‘\t!m;.<:n.‘« '!-cu::ral
Assam LCirg j g

_ | n.,ls:.Uul\hrun.un-78l Q01
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OFFICE OF THE'CHIEF POSTMASTER GENERAL:ASSAM CIRCLE
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Nc.Staﬁ/iﬁfL‘:SﬂZDﬂz

" Dated at Guwahati thé 75.2.03

Lonsequent upon ine recommenaahons of the Circle Seiection Commxrtee the
CRMG, Assam Circle, Guwahati is pleased to approve absorption of the following applicants
under refaxation of normat recm:tmt-*nf rules in PA/SA cadre, Postman cadre and t‘roun’D’

Cadre against the vacandes of

shown against each

Direct Recruitment

Qta fur 0 ‘avah

ilakla in H-‘n

IS Y U

3 18]
IOII

, The aﬁamntment will however be subiect to verification of the eligibility which
will be verified personafly by the appointing authorities from the original records vis-a vis the
cug;bﬂ:"y criteria. The appointing g authority/divisional heads to whom the. approved ca

are allotted, will collect the requsred ur)cuments of t
divisions.

u.date*‘
the candidates from the concerned

» Namé of deceaseéﬁﬁvaiid: e‘fﬁcial

Cadre | S, Name: of candidates Division allotted

- No | ‘and  refationship with the ’

| N candidates i

(1 @213 B (4) (5)

PA/SA |1 |} Smt. Hiramoni Halec/Dlo Late Hara kanta Haloi, Ex. | Guwahati (P) Dn. |
cadre ~ Postman Guwahati GPO T

12 *Sn'aa.‘,ur Boro 'S/O Late Rabindra Boro, Ex.SA

RMS Dn.

| (BCR) SRO, Rangia uﬂder ‘GH' |

'3 | Miss Lalita Boro <~ | D/O- Late Ajit ch. Boro, Ex. SA

| Guwahati (P) Dn.
(BT\R) SRQ Raqgm undnr \CH:

! ' Mo Dr
Postman |1 | /ma S,IQ Late Hiteswar Ra;xhawa PA | unsukia, Dn.
Cadre | -Rajkhewa Tiasukia
1 Group Dt 1 1 Srf Sukanta Roy 'S/O tate Sukiat Namasudra ;1 Darrang- Dn.
Cadre . ‘l GSuuuP Cu\.ﬁar Dn S
Tinsukia

{2 | Smt Iia Harijan _~| W/O Late Rampiyari riaruan,Gr’D

-

.Tmsukca HO. \

P sV
$\< Afigtt, !'.".“ /

O;8 e Nie Fosn

Y- N R <

techno! ogy)

aster 0 rwhergl

Atoam @'éblm Vuwaiat.78) 00}
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The divisional heads should. inform the date of their joining io this. office.

P

me cases of..above mennonea candidates were eonsxaer d by the CSC

a#ongwath those mentioned'ifi the enclosed fist and selection was made on'®5 basis of merit

- of the cases sutner:!* to avaziahﬂrtv of vatancies. The names mentioned in ’fhe enr‘iosed fist
could not be considered as there is no a‘cha" vacancy in any cadre.

- For Chtef ?ostmaster Generai
Assam Circle, Cuwahat:~78100f.
Copy for mﬁormahon and aeeessary action to -
The PMG, Dibrugarh .

1' | . _
-2 Al SSPOS{SRM%SROS/SSRM{MMS in Assam ch!e & Dtbmgarh Region.
2 Conreméd ﬁfp

Aésaqurde Suwahiat
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No.Staff/16-CSC/2004

DEPARTMENT OF POSTS:: INDIA
OFFICE OF THE CHIEF POSTMASTER GENERAL
ASSAM CIRCLE::GUWAHATI

Dated at Guwahati the May 13, 2004.

- Consequent upon the recommendation of the Circle Selection Committee, the Chief
Postmaster General, Assam Circle, Guwahati is pleased to approve absorption of the following
applicants under relaxation of normal recruitment rules in PA cadre, Postman cadre and Group
‘D’ cadre against the vacancies of Direct Recruitment Quota for 2002 alloted to the Divisions
shown against each. '

The appointment will however, be subject to verification of the eligibility which will be
verified personally by the appointing authorities from the original records vis-a-vis the
eligibility criteria. The appointing authority/divisional Heads to whom the approved candidates
are alloted, will collect the required documents of the candidates from the concerned divisions.

Remarks

Cadre Sl | Name of | Name of deceased | Division
No | candidates official and relationship | alloted
: with the candidates :
1 2 3 4 5 . 6
PA 1 Shri  Prava | S/o Late Bhadasing | Nagaon Against one direct vacancy in PA
Cadre Kt. Konwar | Konwar,  Ex-Postman | Division | cadre approved by the Screening
Marigaon - SO  under Committee for 2002 and allotted to
Nagaon Division Nagaon Dn. for compassionate
appointment under relaxation of
. normal rules. '
2 Miss Bamali | D/o Late Nagesh Ch. | Guwahati | Against one direct vacancy in PA
Das Das, Ex-SPM, Baihata | Division | cadre approved by the Screcning
Chariali SO  under Committee 2002 and allotted to
Guwabhati Division " Guwahati(P)Dn. for compassionate
appointment under relaxation of
- ’ normal rules
3 Md. Abdul | S/o Late Mokshed Ali, { Guwahati
Kasim Ex-Group-‘D’  Baihata | Division -Do-
SO under Guwahati
1 Division .
‘| Postman | 1 SmtM.Bora | W/o Late Biren Kakati, { Nagaon Against one direct vacancy in
Cadre Kakati Ex-Tea Maker, Nagaon | Division Postman. cadre approved by the
HPO under Nagaon Screening Committee for 2002 and
Division allotted to - Nagaon Dn. for
compassionate appointment under
relaxation of normal rules
Group- |1 Smt. Sarada | W/o Late Kamala Kanta | Ayah The remaining vacancy of 2002 in
‘D’ Bala Baishya | Baishya, Ex-SGMM, | Ladies Gr.’D’ cadre alongwith the post of
v Guwahati RMS Hostel Ghy. Dn. be diverted to CO/Guwahati
N - PTC/GH. | . '

s
W

Asstt,

O/o 1

tTrebrne'nawy

Piesptar

R PN - Cvechral

Assui Girels, Guwabai 781 001

Contd.
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C « The Divisional Heads shbﬁid inform the date of their joining to this office.

The cases of above mentioned candidates were consxdered by the CSC on the basxs of
merit of the cases subject to availability of vacancxes

- APMG. ( Staff)
O/o the Chief Postmaster General

Assam Circle, Guwahati — 781 001
Copy to :- A

The PMG, Dibrugarh.
V,{ ;’)\'{— All SSPOs/SPOs/SSRM/SRM/MMS in Assam Clrcle '
. 3. Cobncemed file. :
4 M Dhmrrere~ (?\5,\ _. |
. D (hak), | \
b ALy (Techout) by - '

For Chief Postmaster General
- Assam Circle, Guwahati — 781 001
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s DEPARTMENT OF POSTS:: INDIA
OFFICE OF THE CHIEF POSTMASTER GENERAL
ASSAM CIRCLE::GUWAHATI
No.Staff/16-CSC/2005 » ~ Dated at Guwabhati the June 2, 2005

8

Sub:- - Recruitment of PA, Postman and Group-‘D’ on compassionate ground under relaxation of

“normal recruitment rules.

T

‘“onsequent on the recommendation of the Circle Selection Commlttee held on 4.5.2005,
the Chief PMG, Assam Circle, Guwahati is pleased to approve absorption of the following

- applicants on compassionate ground under relaxation of normal recruitment rules in PA, Postraan
- and ;Group-5sD’ cadre against-the vacancies of Direct recruitment quotas for the year 2003 and

2004 and to allot the applicants to the Division shown against each.

The appointment will however, be subject to veriﬁcation’ of the eligibility which will be

verified personally by the appdinting authorities from the original records Vis-a-vis the eligibility
criteria. The appointing authority / Divisional Heads to whom the approved candidates are alloted,
will collect the required documents of the candidates from the concerned Divisions.

Cadre | SI. Name of the Name of deceased Division " Remarks
No. candidate ~official and alloted :
| relationship with ,
N ‘ the candidates - :
1 2~ 3 4 5 6 ;
PA \y Shri Bidit Kr. [ S/o Late Nagen Ch. | Sivasagar Dn. | Against one additional direct
Cadre | Bora Bora, Ex-Group- vacancy in PA  cadre |+
¢ .- | ‘D’ Sivasagar HO - | approved by the Screening |
' ' * | Committee for 2003 & 2004 | -
: . - .| and alloted to.
2 Shri Ajit Kumar S/o Late Dhireswar | Darrang Dn. - | Against one additional direct
| Kumar, - Ex-SG| - ¥ vacancy in. PA  cadre
. , MM, HRO(Mails) ‘ .- | approved by the Screening
: Guwahati RMS Committee for 2003 & 2002
, : . “and‘alloted to. »
3 Miss Ritutrishna | D/o Late Hiteswar | Guwahati(P) Against-one additional dlrect
Deka Deka, Ex- | Dn. vacancy in PA  cadre:
SA(BCR), . o ¢ | approved by the Screening
Guwahati RMS | Committee for 2003 & 2004
. ' ’ | and alloted to.
4 Shri Amit Ch. Das | S/o Late Maram | Nagaen Dn. Against one additional direct
: | Ch. Das, Ex-Gr. ‘vacancy in i PA  cadre
‘D’ PSD/Guwahati | - : approved by the Screening
: , Committee for 2003 & 2004
. I and alloted to. .z~

vamyd
AecH o serar o \v\“u-'d“
0’0“,: [ '
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Postman

S/o Late Prabir Kr.

Caéhar Dn.

Shri Parthajit Nath Against one additional direct
Cadr_?e ' Nath, Ex-Gr. “D’ vacancy in Postman cadre
. Silchar HO approved by the Screening
Committee for 2003 & 2004
L and alloted to.
Mrs. Renu Devi W/o Late Dipak Kr. | Guwahati(P) | Against one additional direct
- Sarma, Ex-SA SRO | Dn. vacancy in Postman- cadre
Rangiya, Guwabhati approved by the Screening
> RMS « Committee for 2003 & 2004
o v and alloted to.
Gr. ‘D’ Shri Gakul Ch.|S/o Late Jyotish | GoalparaDn. | Against one additional direct
Cadre Roy Ch. Roy, Ex-S5G | vacancy in Gr. ‘D’ cadre
MM - New approved by the Screening
Bongaigaon under Committee for 2003 & 2004
.| Guwahati RMS and alloted to.
Smt. Parbati Das | W/o - Late | ‘GH’ RMS Against one additional direct
Harimohan  Das, vacancy in Gr. ‘D’ cadre
Ex-Bearer  No.ll approved by the Screening
Departmental Committee for 2003 & 2004
Canteen, Guwahati and alloted to. :
RMS y

Copy to -

The Divisional Heads should inform the date of their joining to this office.

The cases of above mentioned candidates were consideredvby the CSC on the basis of .
merit of the cases subject to availability of vacancies.

halbadih e

AP.

5 ( Staff)

O/o Chief Postmaster General
Assam Circle, Guwahati — 781 001

The PMG, Dibrugarh Region, Dibrugarh for information.
All SSPOs/SPOs/SSRM/SRM in Assam Circle.

'The Supdt. PSD/Guwahati.
» Concerned file.
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et et Far Chief Postméster General
Lo g Assam Circle, Guwahati — 781 001
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DEPARTMENT OF POSTS :: INDIA
OFFICE OF THE CHIEF POSTMASTER GENERAL
ASSAM CIRCLE :: GUWAHATT. | |

No.Staff/16-CSC/200s = ‘Dated at Guwahati the Oct 11, 2006

I3
h ]

Subject:-
. . relaxation of.noffnal recruitment rules.

“Recruitment of‘ PA/SA, 'Pbstman/MG'ahd .G}oup ‘D’ on co_mpav'ssionate_g'mundi under -

~~Consequent' on' the" recommendation of the Circle Relaxation. Committee meeting- held on
14.9.2006, the Chief Postmaster General, Assam Circle, Guwahati is pleased to approve ab'soljpftionof
the following applicants on compassionate ground under relaxation' of normal recruitment rules in
PA/SA, Postman/MG and Group ‘D’ cadre against the vacancies of Direct recruitment quota for the year
2005 and allotted to the Divisions shown against each. S ’ S

| The appointrhent will however, be subject to"vériﬁ‘cation of the eligibility which will be yeriﬁéd _
personally by the appointing authorities from the original records Vis-a-Vis the eligibility criteria. The

appointing authority/Divisional Heads to whom the approved candidates are allotted will ‘collect the |

required documents of the ca'ndid__ates from the concerned Divisions. .

Name. of Deceased official and

Cadre " Sl [ Name  of - the Division allotted
L No. | candidate relationship with candidate - L ’
PA/SA 1. Sri-Binod Talukdar | S/o -Late Abhi Ram "Ralukdar, Ex-PA. Guwahati -
< ' BCR, Guwahati GPO = | Division _
2. | Sri Bapan Dey ‘| S/o Late Badal Ch. Dey, Ex-SGMM, | Nalbari-Barpeta |
. . | TMO Fakiragram RMS ‘GH’ Dn., Ghy. L ’
3. Sri. Asit  Baran | S/o Late Amulya Kr. Sarkar, Ex-SPM, Goalpara
Sarkar Gauripur SO o R S
4. | Md. Abdul Halim | Late Wazuddin ~ Ahmed, Gr. D,| Guwahati
‘5. | Smt. Dipali Bharali | Late Khagen Ch. Bharali, Ex-SPM, | ‘Guwahati
s Sipajhar SO - . L ‘
6. | Sri Bijanlal | S/o Late Kunjahari Thakuriya, Ex- | Nalbari-Barpeta
: “Thakuriya _ | Incharge, SBCO, Barpeta HO _ SR
Postman/MG | 1. Sri Mukul Deka S/o Late Kanti Ram Deka, Ex-Night Darrang
' _ | Gaurd, Tangla SO ‘ R :
2. |Sri 'S.  Nagaho | Brother of Late S. Bokato Sema, Ex- |  Guwahati
| Zhimomi __{ SSPOs, Guwahati o 1l
| 3. | Miss Ahsanara | D/o’ Late Nurun Nahar- Begqum, Ex- | - Nagaon
Begum Postman, Nagaon HO o L
4. | Smt. Chenimai | W/o Late_Bhadreswar Morang, Ex-PA, Sivasagar
Loying Morang Golaghat HO : 5 ' AN
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| Group-D | 1. Sri Tutumani Das S/o Late Suren Ch. Das, Ex-SPM, Hajo Guwahati
: 1 SO .

| . 2. Sri Deep Chattefjee' S/o Late Himel Baran Chatte:jee Ex- | Guwahati RMS
MM, SRO, Rangia

3. Sri Pradip Barla. S/o Late Israil Barla, Ex- nght Guard, Darrang
: ! , Rangapara SO ‘
4, Smt. Renu | W/o Late Hemanta Swargiary, Ex- SA Guwahati RMS
-| Swargiary | SRO, Shillong v

The Divisional Heads should inform the date of their joining to this office.

~( staff )

O/o Chief Postmaster General
. Assam Circle, Guwahati-781 001
Copy to :-

1. The Postmaster General, Dibrugarh Region, Dibrugarh for information.

2. All SSPOs/SPOs/SSRM/SRM in Assam Circle.

3. Concerned candidates.

4, Concerned files. .

5. The Asstt. Director(WLF), Circle Office, Guwahati.

For Chief Postmaster-General
- Assam Circle_@uWwahati-781 001




Department of Posts: ‘India
- Ofﬁce of'the Chief Postmaster (Jeneral
' Assam ClI’Cle :Guwahati

No,St’aft‘/lﬁ-CSC/}zOOS Dated at Guwahati the Jan 25, 2007

Rccrultment of PA/SA Postman/MG and Group ‘D’/Mallmdn on compassionate ground

o Subject:- .
' ‘ B under 1elaxat10n of normal recruitment rules

Consequent on the recommendatlon of Cucle Relaxauon Connmttee meetmg held on 8.1 2007
- the Chief Postmaster General, Assam Citcle, Guwahati is pleased to applove absorption of the following
- applicants on' compassionate - ground under relaxation of normal recruitment Rules in PA/SA,

»Postmanl/MG and Group ‘D’/Mailman cadre against the vacancies of Direct rec1u1tment quota for the
. year 2006 and allotted to the Divisions shown agamst each.

, The dppomtment w1ll however be subject to verification of the ellglblllty which will be verified
»pelsonally by appointing authorities from the original records Via-a-Vis the eligibility criteria. The

appointing authority/Divisional Heads to whom the approved candidates are allotted will collect the
~ required clocuments of the candidtes from the concerned Dwmons

fC'a'.dr"e S/Nb. Name of the candidate Name of Deceased official | Division allotied
- ] ' . and relationship with the '
. . - . candidates . : :
| PA/SA 1" | Shri Pankaz Saikia | S/o Late. Hemdhar Sa1km Guwahati(P)
: I - Ex-Group-D - Divisional | Division
o _ Office, Nagaon .
2 | Shri Bhaskar Kakati S/o Late Bhabendra Nath | Guwahati(P)
o ' Kakati, Ex-SA  BCR, | Guwahati
o o B GuwahatiRMS . . |
- 3 | Miss Madhabi Shyam D/o Late Dikendra Nath Sivasagar Division
Shyam,  Ex-Group-D, | ‘ '
- _ Sivasagar HO .. SN
.4 | Miss Jyotsna Bora D/o Late Sonaram“-Bora, | Sivasagar Division
' - . Ex-Night Guard, Dergaon | :
| - S N SO, Sivasagar Division : o ,
Postman/MG 1 | Mrs. Kabita Keot Hajarika | W/o  Late  Lakhikanta | Guwabati Division
- : : | Hajarika, Ex-Group-D, :
B - Diphu HO - 3 , . o
2 Smt R}ta Barman W/o Late Dilip Kr. | Goalpara Division
" Barman, Ex-S/V, Dhubu '
HO

4T,chnn‘°“"'
Lanier b v

. 7~l Mt
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| Gfbup D 1 - | Shri Rupankar Das “Slo Late Hirendra Kr, Das,. Guwahm.\ln)
1 ' Ex-PA SBCO, Diphu HO | Division

2| Shri Ajoy Chutia

| S/o Late Manik Ch. Chutia,

Ex-MM SRO, Tinsukia

Tins‘ukia Division *

3 | Shri Bitupéﬁ Saikia

S/o Late Birendra Nath_

Saikia, " Ex-Postman,
Furkating SO, Slvasagar
Division

Sivasagar Division

. 4 Shii Behj amih Hmar

S/o Late Varlien Thang
Hmar, Ex-Night Guard,

| H_alfong,MDG )

Cachar(P) Division

5 | Mrs. Sutapa Das

W/o Late Chandra Sekhar

Goalpara Division

Das, Ex-PA, Dhubri HO

. The Divisional Heads should inform the date of their joining to this office accordingly.

- Copyto -

_G. ( Staff)

/o the Chief Postmaster General
~ Assam Circle, Guwahati - 781 001

- 1.~ The Postmaster General, Dibrugarh for information.
2. All SSPOs/SPOs/SSRM/SRM in Assam Circle.
3. Concerned candidates.
4.  Conceérned files. -
. 5 .

- -.The Asstt. Dlrector(WLF) Clrcle Ofﬁce Guwahatl

. Assam

master General
“ircle, Guwahati — 781 001
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No B-Q/7/17/Ch-v " pated at cGwahatl-l the 22nd Nov'°9

.Sub 6--3;Compasionate anpo:ntment undef relaxat1on of
Sl ‘f'uhnormal rules - : R

=fRéf,£;23fco Guwahati letter Noo-otaff/16-Masc/97 dtd. 11,11, 996

B '“:With referepce to the €e- Ggwah'ti leetet Nn.01ted
ﬂabeve, ie is ‘intimated that the  fol ing dsblicants. of the
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Annexure ‘A’

—1L 02

AL R I

" Name of applicant

Year Date of submission Date/Year of
L of application recommendation
1999 1. Smt. Naremai Bordoloi, W/o Late Babul Ch. 28-5-1993 11-11-1993
Bordoloi, Ex-MM, Guwahati RMS
2. Shri Atul Ch..Boro, S/o Late Bula Ram Boro, 12-6-1995 11-11-1993
-1 Ex-SGMM, Guwahati RMS
~ 1 3. Shri Uttam Ramchiary, S/o Late Lalit Ch. 9-10-1996 11-11-1993
Ramchiary, Ex-Postman, Bhabanipur SO
4. Smt. Padumi Das, W/o Late Harihar Das, Ex- 30-6-1998 11-11-1993
Group-Dy; Athgaon SO
| 5. Smt. Manju Medhi, W/o Late Kartik Medhi, 27-7-1998 11-11-1993
Ex-SA, Guwahati RMS : .
6. Miss Pratima Talukdar, D/o Late ramesh Ch. 10-11-1998 11-11-1993
Das, Ex-O/S, Cash, Rangia SO ‘
7. Kamal Choudhury, S/o Late Putul 6-7-1999 11-11-1999
= Choudhury, Ex-Group-D, Guwahati GPO
200 . | Not approved
2001 Not approved :
2002 1. Smt. Sarada Bala Baishya, W/o Late Kamala 18-6-2002 2-4-2004
. | Kantan Baishya, Ex-SG/MM, Guwahati RMS , 
2. Smt. Ila Harijan, W/o Late Ram Piyari 19-6-2002 24-1-2003
Harijan, Ex-Group-D, Tinsukia HO -
3. Shri Sukanta Roy, S/o Late Sukhial 19-6-2002 24-1-2003
, Namasudra, Ex-Postman, Cachar Division
2003 Mrs. Parbati Das, W/o Late Harimohan Das, 3-11-2003 4-5-2005
, Guwahati RMS .
2004 Shri Gakul Ch. Roy, S/o Late Jyotish Ch. Roy, 9-1-2004 4-5-2005
Ex-MM, Guwahati RMS
2005 1. Shri Tutumoni Das, S/o Late Suren Ch. Das, 30-6-2005 14-9-2006
~ Ex-SPM, Hajo
2. Shn Pradip Barla, S/o Late Israil Barla, Ex- 22-11-2005 14-9-2006
Night Guard, Darrang Division _
2006 1. Shri Deep Chatterjee, S/o Late H. B. 5-6-2006 14-9-2006
Chatterjee, Ex-MM, SRO, rangapara ‘
..2. Benjamin Hmar, s/o Late V. T. Hmar, Ex- 21-7-2006" 8-1-2006
‘Night Guard, Haflong MDG :
3. Smt. Renu Swargiary, W/o Late Hemanta - 23-8-2006 14-9-2006
Swargiary, Ex-PA, Guwahati RMS
. 4. Rupankar Das, S/o Late Hirendra Kr. Das, 7-8-2006 8-1-2007
Ex-PA, SBCO, Diphu HO ' v
. 5. Ajoy Chutia, S/o Late Manik Chutia, Ex- 18-9-2006 8-1-2007 -
* MM, SRO, Tinsukia "
6. Bitupan Saikia, S/o Late Birendra Na.th 16-11-2006 8-1-2007
Saikia, Ex- Postman, sivasagar Division
{ 7. Mrs. Sutapa Das, W/o Late Chandrashekhar 16-8-1986 8-1-2007

Das, Ex-PA Dhubri HO




